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CEFHRAL ADMINISTRATIVI TRIZUNAL HYDI®ARAD BTHCH

AR ICTNAL AOPLICATION NO.

Union ot India, Répd. bys

R e T -._—.——.....—..-.-——_

HYDER

Y2Y)2  ar 1937,

‘_.5_::__13_3:&_%1“:.}3.,__%5&;»' SR

(Applicants(s)

”UA¢\ Qﬁnx §1N31w0n~9 F&&‘(bf

Respondent(s).

The apollcatlon has been submittred to the Tribunal by

€. L na Vi,

Shrise——tai.Ix

Jfkég}-*——a——nduocate/pazﬁyri/

g?régB Under Sectlon 19 of the Administrative Tribunal

Act. 1985 and the same has beesn scrutinised ulth raference

to the points mcntloned in tha check list in the llght of

the provisions in tne administra:ive Tribunal (arncedure)

Rules 1987,

The application is in ord:r and may he 'istsd for

Admission on

Sk

Scrutiny Asst,

3,

e o o o o o L o o e e . Y et et T . e T A S B . PR Sy iy T e s

DEPUTY REZISTRAR(JUDL)

|
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11« Havs le giible sopies of the znnexurs tuly sttoested ™ ‘79

bean filed,

dection Sfficer.

Peputy Registrar,

s

‘Registrar,

LR I

"ﬁj

Yo
ey

¥

—

=

12. Has the'abpliéaﬂ* 2Xnauvsted éll availnbislsemidiss.
13, Has the Incex Cf Gocuments h:ep Pl and pagingtion
done prop rly&;‘ : ' l
. '| -
14, Has the deglarstion A8 g reguipnd D/ itam No. 7 of
‘far@; I bee=n made. |
15. Have required. Aumbsr of envelops (Pile sizd) bearing
T Pl adresses of . the responden: ‘s bezn Flled.'
" 16.  (a) Uhether tie rzlief smgh+ for, arise aut of
- single ca sz gp. aCulDﬂ
h ‘ ' ._,.“i
(1) h ther any interim r“lrgf is*prayed'Fér'
S A &c) In. “ass an MA for cononation af delay if Fllur,
h;,*t suppurted by an aPFanUlt .of the appllcant
8. Uhsth:p thlq cause ba ﬂ”ared by single 3@nch.
1
19. Any Dth;ruhaints. - — (
20, Result af tog Scruting with initisl of the ecrutiny
clerk. ' : B
. . rk'“ﬂ)\&b‘/\'\‘q P—Q
- AT Mg = 77
SCIUulﬂy Azsistant, .
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CENTRAL ARMINIST TV TRIDUNAL HYDEZ 340 BTNTH: HYPIRABAD,

“iiry Na. ‘),%‘Mj—k 7.
PEJDLt in tha Scrutiny of Apslimation.

Prcsentod by .. © Vod g szdu&q/ aic‘jﬁ Presentation.
29 %’7

Appllca’lt s) S ¥ $nna @J\é"{*g’

~

REEpD.’IL nt(s) T QJN\M— @‘/\hvv\m.i O'Wf-k'\r" SQO\MQ&J‘“{?} .
SeVond 2 WA

Baturz of grisncance '&*W\'O“Y\"FCT\ @"‘”ﬂ"‘/{*‘ﬁ:\ ,

s

No. 0f ResoondentSesessseea

No. of Applicants

CL%%SIFTPqTTﬂ

Subject........%Zf K. erartment..........ﬁ?}& (Tﬁég

1.

Iz the application in the propsr form, = - g Ko
(threes coplste sets in paper boocks form
in two compliations),

2. lWhether name description and addressd of sll the Ylﬁ

partiec been furnishad in the causs title,

3. (a) Has the soplication boen fully signed and varified, 0
' (b)Has the copies heen duly signed. , hd ] '

(e} Have SuPfic ent numbcr of copies af the aoplication \f“ﬁ
been filed, h ' : '

4, Whether all tae MBC 285ary narties ars 1m11—3ded Yﬂ

. Whether Encl sh. translastion of docunents in a lanﬁanO?be
‘ other than :nallsh or Hindi beon ff. ad.

6. Is the spplicatisn on  time, {(Ssc Sechion 91) S

7. Has the Uaka’atnama/ﬂﬁmo aF Api;,aﬁE;7E;thul ation %
been filed 7

8. It thea appll?}%lon maintainability. .

, Ytsy
(U/s 2, 14," 13, " or U/R. B Fte.,)

g

3., Is the application accompained 1772/00, for s «60) - o {kﬁﬂ_

103, Has the impuoned -rde s ariginal, duly attested legitable y@b-
copy been Pilzd,
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PRV TN VIS
@' B"% BEFORE THE CENTRAL ADMINISTRATIVE TRIRUNAL:AT HYDERABAD,
0, A,NO /- OF 1997, |
,. e SQN\,\\@M“*'I[ /PN..,,,\,Q\&EV\
\ (7:5)
Be tweents K:L‘) *
8. Krishna ‘aeddy.f oe oo Applicanlt
aAnds -
- ow Wﬂ‘Z‘S(’BUI
1., The Chief Persenrnel Officer, |
S,.C, Rly. ,Secunderabad and others, Re gpendents,
* CHRONOLOGICAL EVENTS
Si.Ne. Date, Descriptien ef the Bacmnt. Pg.Ne,
& : : ‘ - ‘ . -
1, - T=3-89, The Ist respendent has published a
_ ‘ senierity list of IOW Gr.III in his
f _ 1x,No. P(E)GlZ/IOW/Vol.
2, 20-9-95, Aggri.eved by the seniority list dt,7- 3-89, }
: some empleyees filed O,A,No,%62/22 and ‘
the same was allowed and directed the
respendents to follow para 303(a)IsEM, ‘
3, 13-3.9e., A revised seniority list was published
in pursuance of the emder of the Hen'ble
Tribunal in O,A,No,%82/92 dt,20-3.95,
4, 11.9.96, The  Applicant made representation against
‘ ' the seniﬁr.l.ty list dt,13-3.36,
p : 5, 18.3.96, The spplicant was passed the written test
‘ to the pest ef JE/Wexks/II in scale of
» ' . RS, 2800-3200( RSRP), ,
6, 25-6-1396, The selected list was publishea, The applicant's
' ' ‘name is net there in the- selected list, '
Te 0=1-1997, The applicant made a xepz:esentatien .
‘ t® the Admlm.strat.iono
&\ \
Q. St
Hyderabed, Counsel for the Applicant, .
 Dt,10-8-199%, i
\
K
N
gtf’q fﬁf@"
W =/
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BEFORE THE CENTRAL ABMINISTRATIVE TRIBUNAL:AT HYDIERARAD,

0.A, No, \’L\ 11— of 1997,
Bz tweens ‘
S.Krishna Reddy, es +» Applicant,
Ands i

1. The Chief Persennel Officer,
S.C, Rallway,Secunderahad

and others, 'Q,.;Q Respondents,
ﬂEEIAL PAPER INIEX
Sl.Ne, BPate,  Description of the Decument. Pg.No,
1, i Qriginal Application, 1l .7
2. Annexune-I Representation ef the Applicant, 8 ~ 9
30-1-1997
3. Annaxuxa-lxi Office Order No.ﬁ/E/lsz/ss 9 -~ 11
8.7-.%6,
4, Anne;gre-III Hemorandum Nm.p(EpsgB/Iowyﬁr,L/
25-6-1996, Vel,v.., . . .. .12 - 13
K e 2 Lr.ua.p-(E}'eoa/IOW/Gr. VeV 14 1s
‘. m-v i

m—_—_
11251396, Rapﬂese"tatien of the Applicant. 16 - 17

7. -annaxapa=VI Covering letter ef the Revision
13.3.1998, o©of seniority list eof IoWs/Gr, I1X,

. L 18 o 21
8, Annexurs-VII Order in C.A,No.282/92, 22 - 26
2091995 -
Hyde rabad, Counsel feor the aApplicant,

Dt.10.3-1%97,

ay
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APPLICATION UNIER SECTIGN 19 OF THE
ALMINISTRATIVE TRIBUNALS ACT, 1985,

For Use in Tribunal Offices~

DATE OF FILING
OR .
DATE OF RECEIPT

BY PCST,

REGISTRATION NO. SIGNATU RE:
g.f;:c;x STRAFs

IN THE CENTRAL AmINIS.tRATIV_‘ TRI BUN AL’ HYDERABAD BENCHs
AT HYFERABAD,

-

0. A, No. \92\ 2 of 1997,

Be tweerns:

S5.Krpishna Reddy, s/o.$idda keddy,

aged abcut 36 years,

Juniocr Engineer,

C/c,Divisicnal Engineer, }

S.C. Railway,Kazipet. eo we we Applicant,

Ands
1. The Chief Personnel Cfiicer,

Scuth Central Railiway,
Ra.LJ_ Nilayam, Secunderabad,

2, The Chief Engineer, Cpen Line, )
Rail Nllajam,South Gentral Raz.lway
Secunde rakad,

3, The Chief Administrative Cfficer{c},
South_Central Railway,
Rai 1 Nilayam,Secunderakad,

4, Sri,H, T, Prakash,
Junior Enginéer,
0/0.Chief Administrative Officer(Cj,
South Central Railway, Secunderabad,

5, Sri,G,A,Khalal,
Junior Engineer,
O/0.Chief Administrative Officer{C},
South Central Railway, Secunde rabad,

6., Sri,D.,Venkataramana,
Junior Engineer,
¢/c.Divisienal Railway Manager CWcsrks),, . :
Scuth Central Railway, .. z%Spondents,
Secunde rabad,

C Realpemden o \_\he GaISRy e “‘a‘w‘\

oo o3 e aTLS OF THE APPLICATION

1. PRarticulers of the applicants”’
The name and description of the above named applicant

is same as given in the cause-title, The address for
service of all notices and precess en the shove named
applicant is that of his counsel M/s, P.KRISHNA REDDY &

SMT. P, SARADA, ADVOCATES, 3-5.899, HIMAYATHNAGAR, HYLDE RABAD}. 200028
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2, Particulars of the Regpondents

The address for service of all notices and process
on the abovenamed responfents are same as€ given in the

causeu title,

3, Particulars of the acplication made against the orders.
No,P/B/612/I0Ws/Vol, IV,

L]

i} Order No.

ii} Date, 13721996,

iii} Passed by, Ist respondent,

ivy Subject in brief:- Seniority and promction,

4, Jur;s&ictioh of the Trilunals~

The applicant declares that the subject matter of the
present C.&, is within the jurisdiction unde r Sec 18(1)
of the Ac?mlnlstrqt.lve 'i‘r.lbunala Act, 1985,
5. M—- '
The applicent further declares that this ¥0,A, is
filed within t‘he“limitation as prescribed in Sec:2l of the
administrative. trikunals act,1985, ‘

6. Brief facts of the cases.

(a) - The applicant aspplied for the pbst cf Apprentice Asst,,
IOW in pursuance .of the notl fication issued by Railway Service

memeXMagmemmmgx Commissioner

in S C;E.I\l‘,Nb; 2/80_’, The Railway Service Commission held the
selection and published the list of selected candidates on the
basis of merit, The candidates who were selected in the
ex&miﬁation were asked to attend the training in batches,

Thé applicant was appointed im as IOW Gr,III in Septembker,1981,
Thé appli‘cant;s namé is included in the list ¢f trainses who
were to ke sent for training in the first batch, After
training applicaht sppeared for the final examination held on

5-6-82, After passing the examination the applicant was

appeinted in a regular posts and now viorking as IOW Grade.Il,

(b} The gpplicant sukmits that the Ist respondent has

published a senicrity list of IOW Grade-III in his order

No,P(£})612/I0%/Vol, IV dt,7-3-89, The said seniority list was

not in ac
acce réance with the rales, The cano;datc.; who were sent
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-

igl

a few canci.idabes ‘whe were sent fftr training a.nd passeii :ln

the 2né batch wex:e shevvn abeve the candiéates vhe passedl in

the Iet batch. 2ggrieved by the said seniexity J.ist, some |
~ empleyees helenging te Ist batch ﬂleél 0. A.No.962/92 " Tne
O.h, vwas allewed by an erder @t,20.9,.95, in the omer it is

clearly dizect:ed 0 f@llow para 303(&) IEEM.

The para 303(a) eaés as ﬁgllewsz_"“ﬂ S i
utahen ever the candidaues selected in, pursuance ef the !

-

particular not:l fica.ti@n a:ce sent f‘r tx:a:i.m.ng in batches|

.

'by ﬁelmw:.ng panel. posit.ien .in..the qe:ﬁ:ct J,iat, -those who
1 wexe sent in the 1ater batch ,,ﬁer tmin:&ng, have té ke
‘plaCES }:EJ.ew those,&zho ;we;e sent rﬁerqugining,in Sthe .|
I_ earuar. I:ntﬁmee-aen&emty.,of tlgsewwh@ ,V;az;e sent in

| t.he same ;bat,ch;feﬁ traim;ng«,ha&—-tq @ud@m&nqéuon e
, baais-ei' the maxks- seeumdmin t,hs: axaninaﬁon thj‘st .1.8 helhf

after the traim.ng. _ | '

The applicant submd t& he was sent fer traim'-.ng in the ist
batch and secureé 121 marks. After the Jnd«ment .1.n O.J\.Nc.
952;62, the applicants-in the said O, A..rnade a xepxéséntation
to revise the seniority accenling te para 303(a) IFEM and

A AT e ’

the oréer in OVA.N@. 62/92
(c) The qaplicmt suhnit.s ‘that for the prometien te the
p.st, of JE/Yﬁarks/II in scale m 2@90—92.00(!255‘?)& pane], is

pxepa::ed fer 26 vacancies, out of whj.gh 54 sea.t.s”fer sc ani 2

fer ST are rege rved. ané cmmnu:;ioate‘i‘ bY 1ett.e'1; tﬁ%@r@-. ;9,‘,“,

bsequenuy thP 0 A.Ne 962/92 was {au,otieé m;wzo-s..ss

directsel.ng +the :espon&emts tmgngv.a.se é“t.g? ﬁ%"‘i‘yfiﬁ?ﬂ qgggq:;ng 1
to para 303,0-’:),, o,f .'trem._ ,~The ml&qmts?in,ﬁo,a,m%gg/szg o

o

i

{
caused =y nnt.—ice thmugh m:.:swla%rmt;@ﬁ mvise tha ,pi}nel ‘
1n berms ef the ozﬁer,in Q. A.N@. 62/92.,;..,

- - -

(&) The spplicant sulmits that a reviged Seniority ITiet

- ¢
"( T
ST S A

U S



was published on_‘l;%-s-sis,,i,n&,pursu@noe ef the order ef t.he

para 303 was net folbwed.;,;Only. i:he a;plicants in C. A.Nc.

X training in 1ater ;baeehg%s.ralput ;t.he rsane @ﬁqeiple Was not, )

‘stateé t'.hat the senmrity should hé given accorﬁing to the
"p:jnciples 1aid doWn in para 303 uf Ir&-:u The erﬁezs :l.n

,be exgenied te all the similarly situated persens. If the

aenierity is :Jevisea accer&ing te pa;a 303, IHE‘M, the applicant
. wj_.n he placed }:etween 67 & 58 in tha semerii? u.st. |

seniex:i ty iist dt. 13-3.96., I.t; is ;suhnih,ted,zthﬂt selections

4

'.passeé and by 1ett:er dt.*la.. &96 ﬂmfapplieant«aiang with

In the 1ist: dt.la..;..ss &, J.ist. ‘L”m& ,c_:@ndidates ,whe )

'wher.e in t.he applicant‘ﬁ nane is ,net them ,and H.‘r Prakash‘

N _n: name is thexe at 23:ci .pla.oe. » AD gursuaqce of,., selec g,x_

€

-

”z 44'
’ } -’lt-n
;‘ £

'(t ;

Hon‘ble Txib.lnal :m A.h.o !62/92 It. is sul:mitteé t.hat. in

the xeviaed seniexity fli.st a.lse the pmceéluxe 1aid down in

962/82 weze placed abeve t-.he candidatns ,who wexe sent: for

I

fel]pweé in mspect_,of ;rtbe‘wﬂaer,,\caqdiﬁq_ggs/ 3. w;sim.xlquy
si tuateﬁ as t.he rapplifoamzts,,in,éo I»Ib}@.‘-aﬁaf,ﬂz i¢ € who were
sent for training in the Ist: batch and ieclazed passeé

o

(e) The applicant suhnits that in 0 A.Ne.962/92 it :Ls clearly

e A.m.,sz/sz is a judgement in rem an“a the same has to

AY

..... T a7,

Y

P

dc, 1.—3—95

‘ob.

(f) 'rhe applica.nt mace. &, mpnesent@tieq agaifnsq,the -

v i!e!w'v{

& . '_ - 5\1 4 -_'
.rthe post ef J’E-/Wesz/IL in scal ,_ef ra;.Zoeq_ ﬁoo(RSRF?

has. taken p]tace.uIn pthe wnittem ast A:.he ;apblicant has -z

4 % SISt
) \ : "

o=

others was ashed to at.teni to the v;iva_vece on 18..4.96

are passeé in w:itten exmniﬁatieﬁ, the applicant is placed

at s1. No. 32 Actuaﬁy the applicant: name. shoulél be ’b‘-zlow

Mz, N, Damodar Raddy and above Mr.H.T Prc\kash i e, in be tween.

3 Tt +
. —

24 and 25, In fact sl.r:a.zs, H, ‘I‘ Prakash be.wngs to.2nd

batch of t.xa:l.nees. Tﬁe eelecbed nst was publ.ished on 25-5..96,

s

1

AT “4'

- ‘}

list .d.t. 25-6-56, orders.ef fpo's‘r-i,nq- ‘we re sii_e;sueé ,_@:_,p,.fz,g,é,. ,

R

[
Lo
kM
L
[
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The applicant made another r‘epfesentation to the department
on '30-1-9'7, bat soAfaf nb'{:ep;y‘ig‘given te the .appl_icant. )
(g) The applicant submits that para '303(a) of IREM clearly
states t.hatAca’mdida't:es'who are’ se_ant for training in
the Ist batch and passed the test, rank seniers to the

candidates who were sent for training the 2nd batch, Under

those circumstances as the applicant who was sent for trainine
in the Ist batch sheuld rank senhidr to the candidates who were

sent for training in the 2nd batch, i.e, about the 4th regponge:

(h) The-applicant submits that'iﬁ parsuance of the senierity
1ist 4t.13-3-56 selections were held te the-'post of JE in
scale Rs. 2000-3200( RSRP). Even though the applicant has secured
quaiifying mé_rks for béing selected for t:hé post of JE/I
in scale m.2600~3200(§SRP). as respondents .4 to & who belena m«
later batches were placed senior to the ap;iliqané in the

senlority list dt,13-3-96, resulted'in':es'ﬁ@ndents 4 £o 6
being declared as selected in ﬁhe poest ef 3E/I, where as

the. applicant was not selected, In view of. the Sara 303(a)
of IREM and the ordér in 0.A.No.§52/92 the applzcant who was

sent for training in the first i:atch‘ and pass=2d the

examination sheuld rank senior t;o the zeépondents 4 teo 6 whe

were sent for training in the 2nd- batch. In case the senioerity
18 cerrected autematically, the. applicant sheuld be promoted
and posted &s JB/Grade-1 w.e.f, 8.7.96 with all consequential

renefits i.@. 4th respondent 1s prometed,

7. EELIEF SOUGHT:-

.’In view of the facts mentdened in para é above, the

applicant herein prays that this Hon'ble Tribunal may be
pleased to direct the respondents 1 to 3 to revise the
seniority 1ist dt.13-3-1996 follewing para 303(a) of IREM
R/W the Judgement in O.A.No.962/92, dateds20-5-95 and
further direct the respondents 1 to 3 to fefix the
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Adpministrative Tribunal,

€

senicrity ‘ef‘the applicant by placeing him in between 67 and &8

- 8 fee

in the seniority list datedz13-3«1996 and pmméte the applicant
as Junior Engineer,G-rade-I,; w.e,f, 8-7-96 with all consequenti all
benefits i.e. the date ‘when the junior is prémt.ed- and posted
as JE/Grade-I, and pass such ether order or orders .in the

inte rests of j‘ustice.
8. INTERIM RELIEF:a

It is alse prayed that this Hon‘l;le 'I‘ribunal may ba.
pleased‘te‘dizect the respondents 1 te 3 to presmete
the applicant to the pest 6f Junior Engineer,Grade~1I,
ferthwith, pending the abkeve O.A., and pass such other

erder or erders in the interests of justice,

®. Details of the remedies exhausted:-

The applicant submits that there i8 no other alternative
remedy except to approach this Hon‘ble trivunal by way ef
filing this O,A. challenging the inpugnéd seniority
list dt.13-3-1§96; ! |

10. Matter not pending with any other ceurts etc:-

The applicant further decléres that the matter regarding
which this Original Application-is filed is not pending

before any court or law or any other bench of this

11. Particulars of the foplicatien Fees.
. TR GTTRTX

Sol-
f ~

) i) Na, ef the Pestal 6rﬂer. 5 S el o T -
| | | %wqg‘?\ﬁﬁ 2~

. . . . B . . G.' ~ ' l .F
1) Name of the Post Office, 2 mﬁ‘im“‘ outeldsce |

11i) Date 'of the Pestal Order,

'z 8 —‘K-?’\"l Wﬁ% S‘V/___

iv) Post Office at which payable.z J @ S ,d/
o £0.0. :D./Removag
12, Details of Index:- All Index in duplicate containing

the details of theé documents te be relied wpon is enclosed,




=

5&1; the d@cunents‘imlied ug;@n_

TR ”“f}--‘[«&?.z TEOSN N r;,); u

I, s, Krishna Raddy, s/e. Sidda Radoly, aged abeut 36 o r

years, Juni@r :mga.neer, @/@. Divisienal .r:.ngin‘er, B !

Seuth CG*nt;r"l Ran.lway,KaziDet, do hemby declaarea that. : .
the cantents stated abave are t:ue w the bast @f ny | ’

]m@w]_eage, belief ané J.nﬁ:wmauon. I have not smpressea '

-
“

any facts of the case. ’. ‘ [

' e Y iy

COUNSEL FOR THE APPLIGMNT,

“ o ee "y s S r

HYDERABAD, |
Dt,10-3-1997,. (

™ |
The EEgJ.stmr, . {
Central Adninistrative Trib.mal, L ‘

Hyderabad o 1
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' vide 0,A,No, cited abeve,

(W

-t 8 $u- Anppure.I

| -\ Dt, 39-1-1997,

-

The Chief Personnal Ofﬁice r:,
Seuth Central RaiJ.Way,
Railnilayam,

Secunde rabadm '71.
Respected Sir,

- -Subs O,A,No,362/92 filed by Sri Hyder Hussain and
-~ .7 ethers and 0,A.No,254/93 filed by S V.Narayana

' Murthy, IOW/Gzg,IXI in scale Rs,1400-2 390 ( RSRP)
before cm/m :eview of IOW/Gr,III Seniecity list,

T e o R .

Kindly refer te my xepnesentauen dated:12.7.96 (mpy
enclesed) wherein I have requested te revise the sehiority
list of IOW/Gr,IITk and Gr.II in tems of Para 23 (a) ef
IFE Manual aid Juddement givén by the Hon-f:blé Triahal

Further, it is also pointed out that Sri Hydex
mséain-wh@ is junier in rank to me as per the final
examination canducted by the Zoanatl Civil Training Scheol,
Macheguda whes name is shown in th= seniozity st above
me is alse not correct, It i6 not understeod under which
rank.s.ﬁ.'.ﬁ;;der Hussain name was shown in serial No,79
in G, II and 182 name whe shown in Gr,IIL ef t.he revised
kseni@r.:it":y list published on 13,8.96 ignoring the para

303 (a) IRE Manual rand CATs Judgement,

- [ -

mrt.her, it is understeeﬂ that acf:ion has bkeen initiated
ts conduct next selectj.@n for the .pest of IQW/G::.

(Jx,Enginesr}, Before cenducti.ng the next select.ion, it

- "

is mquesbeé to dispese my representation and I may be advised

accerdingly,
in view of the abeve facts, you are requested to re-examine

the issue as peint2d eut in para 3 ef my representation
dt,12-.7.%6 and para 2 ¢f abzve and mveoke the sem@r:!.ty

ust @f IOW/Gr.III and Gr,II in accerdanoe with tha CA’I"s

e




!
N/

.

(o

Judgement ear].y and notify the same to t.he concerned employees

for tmir infermatimn.. o,

g '-Ihanking .you,
Yours faithfully.
, Bd/- a.Krishna mddy, ,

- - . - -

// True Gepy /Y
i @ g N

»
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1

No.P/k/535/I0W/Gr,1/R/93,  Date:’ 08/1/96, - !

~and"pestéd as IOW/Gr,I/CAOR/C/SC, at his own request,

2, The ﬁallawing empleyees who are empanelled for the

T I 1+ I T -
e Annexure-ILk
. South Gentml Railway 7 ottt

~ —

 Headquarters Office,
Personnel Branch,
Secunderabad, _

L
" -

OFFICE OREER NO,P‘EZISZ dSG.

ks, 2000~ 3200 ( RSRP} against»sa% dept qumta -
Qevil Engg, - department. -

Fef:. This effice memerandum No,P/E/ GOB/IOW/G::. I/
VOJ..V dt. 25 ‘ " - - F o >

“ae &9 e

1. The following emiers are issued with immediate effects.

3

Sri Md,Nuruddin Abid, IOW/Gr,I, scale ks, 2000-3200/
CE/OL/0/SC, is transferred sn his existing pay and Grade

e y Me a

pest ef IGW/Gr.I scale is, 2999.. 3200( RSRP} against ae% depart.

B ]

mental quota vide meme randum cited are pested to the Divisiens/

1

Units against the existing vacancies,

Sl...Nane of the Employee, Present Prmometed and posted as
Ne., S/Shri, ) designatien,IOW/Gr, I, scale ks, 2000-
Gr.&n-uvn / szeotasm’i‘

- M p«:""

Py

1, V.M.Chezian. 'IOW/G::.II/ CB/0L/5C ‘

_ o cAR/C/SC, (vide Sri,Nuruddin Abhid)y|
2, M M4, Ismall, _ wdo. ) CAD/C/SC‘. )
3. J.K, Kbam._ : 7 Sy -do.” N '
4, L.Megrchy, . ~do- L T edea”

5. A, Muni Reddy, =0 =0y
6, P.Pratap(scy IOWSGre3Z/GTL  HYB divn,
7. J.Radhakrishnaiah(sc) e /RE/ vz PZA @ivn, (R.B.No.® of
. “ _ RE/uzA( R, BLRE. THC8E) .
8. 5.G,Banerjee(sc) --do--/UBL divn. UBL. DX{&E Cycle) - _
R, P,No,28 @l:
_ - - VIIT eyc].e). :
., M B, Sudhakar (SC) -.do./HYB I)ivn. HYB Divn, ™ =
10 Ch Karunakara Rao( SC) - do./HYB divn, HY® divn,
11, ,h.Prasanna Kunar (5C) IOW/INST/MRGA MRGA School,

12,R, Seshaiah (SCY, " =~ CIOW/Affekestation PROFORMA
T R, 23154 3509.CE/01./0/SC.. U
13,K, Venkateswara Rao{SC) I0W/Gz, II/B2A, _ _ BZA da.vn.

14, ¥,V .Satyanarayana,” - et aden e % I




t.‘f--S 11 e ‘ . ’

j S 15. Y.S.Sastry, - IOW/Gr, 1E/CAG/SC/C _ CRO/G/SC, :

A
d 16, V, 8, Khobaxe, T .._ﬂo-..:."‘* Tt Rt S '
17, K.R Sheety, o o |
18, A, Sxinivasachar, _ ol  =mdOm- ’
19, C,aAnruthaiah, IOW/Gr, II/KRCL, .. KRCL/Gea., . \
20. K.V,S.,Prasad, , '~-'-d@-/323»~~' ) HYB-divn, . ’
21, J,Suryanarayana, -d0-/5¢-divn, - SC divn, ’
22, N, Damodara Reddy, ~do./HYR divn,  HYB aivn, |
23, H,T,Prakash, ~do-/CA/C/3C, CAO/C/SC.,

'---i-a-ilu—---—n-lﬂ-.--.'-‘"--ﬂﬂw--m-sﬁ-ﬁmﬁ"-—“—--’

3,  Item Nes.10,28 & 22 are posted against newly created
‘workcharged pests of IOWs/Gr, I in scale Rs,2000-3200( RSRP)
on HYB divn, vide Sr, DEN/Ce-erd/HYB memerandum No, YW/452/WIV/

IOW/WC dateds5-7-96, S ]

Ed

P T

4, The above empleyees are eligible te opt for fixatien ’

of pay intems ef Board’s letter dt,13-11.81 within ene ’
month frem the date of issue of this office order, - .
Se The above premotiens are prmvisicnal and subjéct te the ’ ,
d15posél of cases 1f any in supreme court/High Court/CAT as .
the case may ke inrespect of writ appea.ls/ﬁn:i,t. §eti.t16ﬁ$/,

Applicatiens, pending respectively kefors them,

”6. The abeve pmmotions' are subje’q:.i to there being

ﬂ no DAR/SPE/Vieg, cases pénding/pmposeq_ to ke initiated
against the above named empl-éyqes'."' _ . _ o

1 ,
7. The absve postings have the -appreval of the competent
- ,.’ autheritﬁr.
' S8/e X X X X X X X X,

_ (R, Parasuramulu} .
For Deputy Chief Personpel Officer,

// Twue Cepy //

Eo -
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et 12 few Annexure-11I

BT o
R

SOUTH CENTRAL RAILWAY ER
mettammueat eac-ee. Hegdquaree ps Office,
Persennél Branch,
: ) o Secunderabad, "
No, P(B) 69 B/I0OW/Gr,1/Vel,V, *Eated.zs.es..nse.

- AL PR L . o .

MEMORANDUM

Subs Selectien to thé pest ef IOW/Gr,I in scale:
m_zooo-szeotnsapr - Civil Engg.Dept, N

-

-

- i ™ ee 0‘0 I

As a result of written test held on ;{).'.9,.95 and supplé-
mentary wrtten test held en 3.12-35 and viva-vece test held
en 9-5-96 by a duly ‘constituted selectien beard for the post'
of Inspecter of Works Grade I is,2000-3200(RSRP), the fellowing

employees have kéen selected and placed on thé panel,

QUT STANDING

v wNIL. = . .
prs
' GOOD- -
Sl.Ne, Name of the Empleyee, ' Present Iﬂesignation Divis.t@n/
S/Shri. /Grade, Unit,

i, V.M,Cherian, IOW/II c.no/c/sc
2, M Md,Ismail =€ i

3, J.K,Rhars, : , ldo-. ThLde.
4, L. Murthy, - - © GO 1. 3

5. A,Muni Reddy, wl0a : GThL

6, P, Pratap. (SC} . - ~dO- : BZA

7. J,Radha Krishnaiah(sCy -lo- , RE/BZA,
8, S,G,Benerjee{scy ) - UBL

9, M,B, Sudhakar. gsc) D . s "HYS™"
10, CH,Karunakar R3e{SC) ~ el _' widg-
11,  CH,Prasanna Kumar (SC} -1 SI/MRJ
12, K, seshaiah(scC) o CIOW/AFRD mSTATION .
13, K,Venkateswara Rao(SC} IOW/II L BZA T
14, Y,V,Satyanarayana . l0a | T 2dee
15, Y,S,Sastry, ) ~d0~ cad/c/sc
le, V,S,Khobare, , 7 -d®- . .
17, K.R, Shetty, €O Tmdoa
18, A, Srinivasa Char, " I ' —flOm .
1%, C,Amruthaiah, wlOu KRCL/GOA
20, K,V, S, Prasad, . =gl : . BZA
21, J,Suryanarayana, 80~ T8gT Ty
22, N,Damedar Reddy, =@ O HYR
23, H,T,Prakash, -G CRO/C/S8C

-, - ~ e

The above panel will be previsional and subject te the
Judement ef the Supreme Ceurt/High Court/CAT as the case may
Ie inresect of Writ Appedls/Petitiofis/Appiications pending

respectively refore them,




|

The empanelment ef the’ ab@ve named empleyees for the

pest of IOW/I is subject to t.hey being free from DAR/SPE/Vig

P

cases :

The . panel is provisional and subject to . inclusi@n af

some more named at a- later date,

‘The akove panel has teen appncved by the C@mpetent Authe:tty
on 28.5.26, o "

S8/- x X X X X X X,

"~ R, BARASURAMULU}
fer Cha.ef Persennel Officer.

-~ o '—‘ ' #

// Tree Copy //
LSS ede
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SOUTH CENTRAL RAILWAY

e b . m o la oimon ™ e

No P(E} 608/10VW/Gr,1/Vel,V,

DRMS{PY SC; HYB, GTL, BZA & UBL
CAO(C)/SC, CB/8C, .

Py S - LIRS

-

and 3:-12- *95 for the post of JE/Works/II in scale Rs. 2600~ 3200

Wt

R Y

Annexure«Iv
Headquarters Office,
Persennel Branch,
Secunde rabad-500 071
T/ 18 3« 8§,

-~

Sulx Selection to the post of JE/Works/II

-

in scale Bs, 29@9- azeo(RSP-P) civil En@g.mptt.
© Rprxmom heds

- —Q«‘

Ref: This office Jetter of even, ﬁ‘e. e‘.t,zﬁ».e. '95

*s o8 e

IN

~

As a result of written examination held on :«n-ﬁ. ‘95

( RSFP) the following empleyees ‘have comeup for conside ration

for viva-vece,

CEs Office/OL/SC at 10.60 hrs en 18,4,96,

i,

They may ke advised to attend viva.vece in

Staff Qualifiea fer viva-vece based on their Qgrf@mggce
in writtep test, ,

- We W WM mm Wm ms e W mm up Sw M wm WM dk M ER ER E Er W Ee W Em W M T e

Sl.

Name of the empleyee Present Divisien/
§/Shri, _ _ _ _ . . ... .JPesignation, = Unit,
V.M, Cherian, T IOW/I CaD/C/SC
P.M, Reo, GO HYB
M,Md; Ismail, P, CAO/C/BC
8, Sivaramakrishnan, —iOm e - -

J.K, Khare, T - “aflea
Il. MU. rthy. U, 1 Y. aliOw
A.Mun:l. Reddy, — GO = GTL

P, Pratap(SC) — Q- B2A

J. Redhakydshniah (5C) —— GG RE/BZA
s, G, Bane rjee( scy | —e URL.

M, Batiah Sudhakar (&C) —Omm HYR 7
Ch, Karunakara Rao (SC} — GO -ag)-

Ch, Prasana Kumar(SCy Q- RE/BZA
K,Seshaiah (SC} Ciow/afferest, CE/OL,
Kankiapatti Venkateswar Reo(SC} IOW/I BZA

Y, V, Satyanarayana, . .7 <do-’

Y, S, Sastry, -G caO/C/SC
V, S.K]'Dbam . - D - Y

K, R, Shetty, -dQu —de-
A.Srinivesa Char =0 0=

C, Anruthiah, T KRCL/Gea
K.V, 5,Prasad, ;. BZA '
Je Suryanarayana. -1~ sSC”

N. Damodar reddy, GO HYB

H, T.Prakash, wdo- CAD/C/SC
G. Ac Kalal ) —d@‘ -a@-

D, Venkataramana, 80 s¢ T 7T
G.Arekia Das, -1 BN Cap/C/se
V, Remachandriah (G- HYB

A, Venkataswamy Eoud GO CAO/C/8C
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1l.

2,

31,
327

M, Dakshna Murthy.
K::L shna Reddy,

33, T, A.L.N Prasad

34.

D, Bhaskar,

35, V. Remakrishna Rae,

- 36,

31.

iI,

* & @

*

m"’.\‘tﬂhw”"'

111,

Ch, Satyanurthy,
Ch,Pappa Rao (SC)

Staff who -have -come. -

3,
IOW/I sc
@0 -
-d0= AlIE/HF2
‘-0~ BZA
—-GOu AIE/KVR
-G0= BZA
=de- ; .“;dé..

-”-—ﬁ-nﬁ-----w--—s———-«--q.---,-_-

marks on notional basis,-

- foxr viva-vace aftc*r adding senierity

- e W ER SR Em M W R M W SR am SR YR AR SR G BR WE AR MR ap WY MK an o ma W

Name ¢f the empleyee,
8/5hri,

Present
Designation,

G, Satyanarayana Murthy,
N,Nageswara Rao, ‘
b,Monoharan, -

K, Sivaramakrishnan, -

P. Rana Rae(SC)

D, Ranga Rag,

J, Gopalakrishna Murthy
M, Hyéer Hussain,

IOW/1
=66

. -a@- ‘
-l Q=
_do...‘

B
i@
-l -

Divisien/
Unit,

A e g

cm/c:/sc

cm/C/ 8¢
—&@- _

'cm/c/sc
7 CE/SC

Divisiens/Units are requested to send the up dated SRs

of the above named employees for I & II above, to 8r,rersonnel

0fficer(BEHQ)/SC by 04-04-1996, through a special messenger

without fail, The confidential reperts for the last 3 ‘.yela'rs

may please ke sent to Secretary te CE/Scf by"o4..94,.1996 tﬂmugh

a Special messenger under advice to "thid office, Also advise

whe:ther there are any DAR/SPE/Vig cases 'pending Or proposed to

pe initiated against thém, The concemmed empleyees should be

noti fled the date on which they have to attend for viva-vece,

i.eo L]

19-4-1996 in CEs Office/SC,

P - RS

Sd/-xxxxxxx.

(T.Murahari Rac)

for’ gh,gef Pe rsenne] Ofﬁce b o

// Twe Copy //

- —~

-
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——f 16 §-= .. Annexure.V
< T | " ° pates 11.8.1%96,
The Chief Personnel Officer, . -
f Rail-Nilayam, -

s, C, peilway, . -

SECUNDE RABAD,_

sir, -
o _ ( Through Pmper Chanal)

- Subt=- O,A,No, 262/92 £iled by Sri.M, Hyder Hussain
. and 7 others & O,A.No,254/98 3 filed by Sri. ,
-+~ © ¢ ,Narayana Murthy IOW/Gr,III if scale ks, 1400-2300 !
: ( RSRP) “be fo re CAT/HYB review of IOW/Gr. Iix.. !
senierity list, , o

R?.‘fsﬂ- Yeur letter No, P/E/GIZ/IOW‘S/\Iel IV (
: datedsl.s-s-lsss , )

»

-

PR A .

LR e o9

-

I the undersigned beg to bring t.he foll@wmg few lines
fer your kind notice, The f\ellowing .ir:;egulani t:.es peinted cut

v inﬂ the .xevised sep._i.ority publishad 'vj‘de yqu.r .‘latbe_f cited akeve,

N4 " As on date the revised seniex:ity 1ist:' published dateds13-3.96¢
was not netiﬁed by the mvisien/Units to the Emplenyees. This

mvised senierity list only known to me when I came te

Secunderabad to attend the written examination fer the pest
of .m/Works/n on 3@....9....1995' ,

It 1s seen from the revised seniority list of IOWs/Gr,IlI

and Gr,II published vide your letter u.nder xefexence based on

Al

the -GAT/HYB's judgement, The names of IOWs Ist batch and IInd
batch were mixed which is not cerrect aé per rule and the

CAT's judgement i,e, the names e¢f IInd batch S/Shri H.'T.Prakasl-ﬂ,,

-

D, Vénkatarsmana, K,L,Narasimha Rao, D,Venkateswara Rao,
T, Ravindra Kumar, V,Remachandraiabh, B,V,Vijayakumar, G,V,S,
Mallikarjuna Raoy MRayFEOREX, , M, Dakshina Murthy was mixed

aleng with Ist batch IOW's i,e, above .S/Shrd G.A.Kalal,

A, Venkataramanaiah, K,Laksiminarasaiah, G,Viswaswara Rac,
S.Krishpna Reddy, K,Venkatesvara Ree and M,Satya Rac, The |
evised senierity are to ke published for the entire Ist batch

starting from S/Shrxi Y,V, Satyanarayana and not frem S/Shxi

P, Semeswara Rao, after wards the names of IInd batch are to be

placed kelew the names of Ist batch, In this connection the




R &

w17 gw.
list shoving the. names.ef,lst byteh. and.IInd batch candidates
accerding to.the mexit,arde r.&f..-b:‘-‘ltchelssié enclesed fer
infomation and teo revise the seniwiﬁ.ﬁr list published vide

ysur letter under reference,

The Railway Recruitment Beard spplied a list ef 61
candidates selected for the'post of IOW/Gr,III during JuIYo'
1983 in which my name is in the 1ist &% Ist batch, Out of
61 selected candldates only 37 candidates responded” and
directed te training scheol during Sept,,1981, Further CPO/SC
has requested to RRE/SC to supply Some mere papers from the
meserved panel ef IOW/GE,III, Accordingly RRR/SC has suppl.ied

a list of 37 candidates in t.he xesexved pane;l in the month of

Ocmbex,ll- Out e£.37 candidates only 17 candidates have
resPonded and” jeined training school, during Novezmber,lsu i.e,

IInd batch,

After cempletion of traigj.pg the finqlﬁexaninatiqn was
conducted eﬁu,may b&teb L4, e.,,Ist(,bat‘ch), on, 5,5 02 anQJZEnﬁ

EN

3

batch of 17 candidata:sm?,l.ﬂsJ.Lc:c;ndu@tadmn..-.2.2,.\82. and. 2,3,83,
In tems of Para 1 3(a) ef Ist Manual and PO/SCs.

sexrial circular Ne,8/76 circulated under his jétter Neo,F( R}

612, dated:®,1, 76. the senierity are to be ﬁimd from the ™

date ef anneuncement ef the result and that these whe pass

in the examinat.ién should be assigned seniority in the wo rking

posts from the dates following the last date of the examinaticn,

Farther the CAT/HYB in their judgements C.A,No, cited above was
also confimed the above sald lines in respect of fixing the

senierity,
In view of the facts explained akove you are requested

to take immediate action te revise the . senierity list accordingly

and noti fy the same.to the concerned employees for their

infomation,

Thanking you, . . Yours faithful 1y.'
_ ' 8d/-8,Krishna Reddy,

//?Efiﬁbpyz/




P -1

-

"SOUTH CENTRAL, RATLWAY

LT T " Headquarters Office,
Personnel Branch,
Secunde rabad,”
’Dabe:13.3-1396

NQ.P/E/Gl?./IOWs/Vol.IV. .

L -

Subz. O .A.Na.$52/92 filed by Sd. M, Hyde x Hussain :
amd 7. ethers,. 0 ,,A.Na.QiMS,B £iled hy. s:;.

* *  Narayana.Mugthy, IOWs, Sr, I1I, scale B, 1400~
2300 ( RSRPY, before
Scaj.e %.4199-2,3@9 semm::Lty l.i.st..
Refs- 1) This.effice. J.ettm: Ne P/E/GJ.Z/IDHS/V@L.I
LAt 7-3-89, ,and dt,az,ﬁﬁlaMSZ ey -

ii} This effice letter. Na.P/E/Glz/,:&OWs/Qr.II

R

e ey o H

dt.212 She oo L. o

Pursuant to the Judgemgnts delivexed in 0.A,No.962/92 .
and & 254/93 by H@n_"‘ble CAT/HY@,.the seniority.-of the
éffeé‘«;ed emp;oyee’s' in the senisrity 1ist ef IOW/Gr,III,
scale .1400-2300( RSEP) cited under reference” (item-i)

is revised and encicsed, Consequent on above,” the

seniority 1ist of IOW/Gr,II, scale R, 1600-2660(RSRP)
cited under refernéé (itém-2) abeve 1ls alse revistd and

sent herewith for circulation amongst staff concemned,.

It may please ke noted and notified the staff’
concerned that the revised seniority lists are pmﬁrj.sg;onal

and subject te’ the disposal of petitions pending before

" CAT if any.

Encls '

ncls As abeve, 88/ XX X X XX X Ke, ..

- . (R PARASURMMULY}
FOR CHIEF PERSONNEL OFFICER, .

PR L L A

~1lc
P Epoe—

_CAT/HYB - Revision of IDWs/Gr.II{JI,g
l(
|
|
N

|

[




-
S g U , , o .
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M completinn of their training, while R-3 tm R-12 appeared
iﬁ B fo; tharexaminations conducted on 2,9, 82 and later after
R the cdmpletion of the troining,

3. It is not in controversy that the appligants are
|

seniors to R-3 to R-12 as per the Panel positioﬁ supplied f
by the Railway Seryice Jommission in regard- to Lhe post
of Inspector of works. It is also admitted by R+l & R2
,(R-S to R-lé-have not made their aPpearance even ‘though ]

' ‘they were sgrved with notices), that those who were sent
for training which commenced on 1.9.81 are seniors to those
yho were sent for training which commenced on 4, 12.81
as per the panel pPosition a1 pplied by the Railway Service
v Commission, But, when R-3 to R-12 secured marks more than
the marks secured by the applicants herein #4n thé g@xamina- \
tions that weére conducted after the completion of training, \i?
. R=3 to> R~12 were placed above the applicants in the seniority
list of Inspector of Works Gr,III in SC Rlys as on 31,1,.890

' which was published on 7,3,89, Thereupcn, the applicants made
a repreSentation dated 13.4.92 by statﬂ;g that it' {s not

jpst and proper'to:uompare the mefit on the'basislof marks

., Secured ‘at different examinations and when the same was
turn.d down by order dat.d 29.4.1992, the same is jassailed
'in this 0. A, /

4. Para 303(a) of the Indian Rallway Establ shment

; ' : .
ﬂanual which reada as under, s relevant for consideration <
of this 0. a, . . '

)
?

“ 303, The seniority of candidates rec

ruite? through
the Railway Recruitment Board or by any other recruiting
authority should be determined as under: . |

(a) Candidates who are sent for initial training kv“
! O trainijg schonls will rank in seniority
in!Lne reg¢¢vant grade in the order of %erit
| cbtained at the gxamination held at tre end
| ©f the training period before being posted
against wrking POsts. Those who jpid the
‘A bsequent coursas for any reason whatﬁoéver
and thcse who pass the examination in subsequent,

00!1003
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Il\! THECENTRAL AIMINISTRALIVE

. AT HYDERABA '
‘- Oa.962/92 . S
S Date of order:20,9.95,
Be ween s
1. Hyder Hvssain .
. 2. N.Damodar Rec.y M
3. Ch S, Prasada Rao ; S
. 4. J.Gopalakrishna Mirthy &
" 3. Jaini Suryanarayana : ﬁhf
6. Shaik Mahabosd Sahob :
7. P.Jaya Gopi 1 -
8. Petnuri Someswvara R0 e Applicantsigﬁ‘qu
: g, b
And i \ l R PR
! 1. Chief Personnel Officer, SC Rlys,Rail Nilayam, -
Secunderabad,
2. Chief ‘Engineer,SC Rlys,Rail Nilayam, Secunderabad.
.3’ K. L, Narasimha an
4. H,T.Prakash
5; T.Ravindra Kumar
6. D.V,Vijayakumar !
7. A,Venkataswamy Goud
8., B.Venkateswara Rao
2. V.Ramachandraiah '
1C.D.Venkatramana
11. GVs Malikarjuna Rao
12. HM.Dakshinamu.<thy ve Resp ondents.
. ' ' l'- ‘ 3
. Coun.e for the Applicaits: Mr P Krishna Reddy
Councel for the Regpondents:Ms, V,Bhimanna,0GSC,
CORAM ' ' ‘ A
HCU'BLE GHRI JUSTICE V.NEE LADRT RAQ,VIC$ CHATRMAN
CACRTRLT SHRI R, RANG A\RAT AN, MEMBER( AD N, )
(Az pzr Bon')le Shri Justice V,Neeladri Rao,Vice Chairman
) ) 'f:ard S} ri P,Kridina Reddy, learned counsel for
el \the applic;qt and Ghri v, Bhimanna, Standing councel for
LA ,the re3301u:nts
SR :
2, ‘‘hese B ¢pplicants and R-3 to P 12 hereln are
. Some of trose vwh > tjere selected for the post of Inspector
of Works Cr.III @1 the basis of the selection made by the
. RalIWay Scirvices ‘lommission, in rural ance of its Noti-
i fication Nogz/ebm,iheae applicants and sme others were
' | sent for trraining .on 1.9.1981, while R«3 to R-12 and sone
i others we:ce sent: for trainigg on 1,12.1981, These appli-
.cants passed the exaninatian that was conducted on 5.6, 82
- ‘ | |
Oy
.,,"..I/ s
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[
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7.0 It is submitted for R-1 and R-2 that there is N '
Possibility of conducting one exanination for candidates
selected in one batch, when it is necessary to send them

fdr tr ining at différent Fitches for unle.s one passes the
examination, he cannot be given indpendent posting ahd if a
common examination has to be held, those who undergo training
iin the first batch have to be kept {dle till ﬁhosé}who complete
training in. the later batchas ~rn alsy aval lable for apvearing
in‘theexanination. The‘further submissibn ard for R-1 and

R-2, is that all al ong theo seniority is being determinerd

‘on the basis ©f the comparison cf the marks obtained intdie

fferent exaninations, But, Shri Krishna Réddy learmmed counsel
for the goplicant submitted that in the year, 1979, th: CPD

himself ordered that those wh» under-went trainidg in later
batch have to be placed bolow those vho under-went training

= ' . |

in the earlier batch and the senicrity amongst those[who o
unde rwent training in the same bateoh hasto be fixed an the -
basis of the marks obtainod in tha exanination, V

8. The point that arises for consider ation isvheother it

13 posiible to asses the comparative merip on the busis of

the marks ocbtained when some aprearedr in' one examination

Y S

HEEEELOEEEES Appeared in another examination though the
syllak :s may bé same:“ Th%“queﬁtions tha. Qj}l be Sgt will
QEHF§FH?§l;Y diffgreng. It is not uncommon that whcia'a
Ccandidate appears ir cwo cuccessiva @xaginationns, thg marks
cbtained by him in th: former, will generally be varying

from the marks ohtainz=d in the later and in only rare cases,
he may secure the €@ 31l number of marks in bothe the papers;
Whenwit is so, how it will be Prirer to compare the relative
merit on the basis of marxs obtained by some in one exami-
ﬁattn wth the marks ob’.ainad by others in another examinat ion,
Sop we faal that ther: is force in thao contention fdh the
applicants, . i |

2. So, it is just ad prop2r to construe the first
limb of para 303(g) as anders

, ‘ Whenever the candidat:g sclected in pursuancc of
éarticular notificat iy are sent for training in batches by
following ppnel position in tha szluect list, those vho ware
sent in the later batch for traiﬁiﬁg have to be plac.a below
Ithose_@uo ware soent for t faining in the carlier batﬁh.

! |
: 1 :
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Chances; will rank junlor to those who had pdssed the

exaninﬁtioﬁ in earlier couraes

N

For want of sufficlent a=commedat ion inwthe Trainlng
Institute,_lt is kbecoming inevitable to Rallways to send
the selected candidates for training in diffebeht batches.
Normally; the pgne* polexon in the select list is followed
for send ing them for training, It means that; while the
seniors asper the merit list are sent fortraining in the
first batcdh; those below, are sent in the later hatgh . oL
batches, Indppendent posting can be given only on passing
theexamination conductaed after tha completion of the
training, Whenever selected candidates are being sent for
tfaining, the examinations after the completion of their
training are conducted batch-wise; Hence, in this case also
the exanifations to the applicants and othaers who wa ré

sent inh the first batch was conducted on 5;6;82; while

the exaninations for those who were sent in the later
batches including R=3 to R=12 were conducted o 2,982

and later; |

5% % THE is stated for Rei and Re that as gell of
them were égiected at onz and the same time, those who
were sent for training at different batches were treated
as oné batch for determining the merit posttion on the
bagis of the marks obtained in the examihations that were

held after eomplétio of their training. But the plea faor

applicants is; that it is not Just and proper to compare

the merit on thebbasis of the marks obtained at different
edamihat ions,

6; It may be noted that even one mark will make a
difference in regard to placement, Ofcourse, Lf all those
wh> have to be considered for placement in saulority st
appeatred in.thq same exaination, there canrot be any diffic
éulty in comparing the merit for in such a case, theo ay will
be given rankings on the basis of the marks obtalned in
adi& examination. But, whaether sdch a comparison in regard
to the merit can be reasonably made on the basis of the
marks cbtained when some of them appeared in the examination
ﬁ\ile others appaared in another examinatin?

- ' Seviansd
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT JYDERRRAD

ok ke ko

C.A.1212/97. Dt, of Decision 3 -17-09-97,]

- = e B = T i =S -

S.Krishna Reddy .. Applicant, . i

Vs

1. The Chief Personnel Officer,
SC Rly, Rail Nilayam,Sec'bad.

2. The Chief Bngineer,Open Line,
Rgil Nilayam, S,C.Railway,
Sec'bad.

2. The Chief Administrative Officer(C),
SC Rly, Rail Nilayam,Sec'bad.

4, Sri H.T.Prakash

. Sri.G.A.Khalal

5
6. Sri D,Venkataramana . Respondents,

Counsel for the applicant : Mr,P.Krishna Reddy
Counsel for the respondents : Mr.K.Siva Reddy,SC for Rlys.

CORAM:=

THE HON'BLE SHRI R,RANGARAJAN : MEMBER (ADMN,)

THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMBER (JUDL.)}
hhkk ok .
ORDER .

e m Ry LR '
ORAL ORDER (PER HON'BLE SHRI R,RANGARAJAN : MEMBER({ADMN.)

Heard Mr.P.Krishna Reddy, learned counsel for the

applicant and Mr.K.Siva Reddy, learned counsel for the respondents,

2. The applicant in this OA was selected for the post of
Inspéctor of Works Grade-III on the basis of thé selection made by
the Railway Service Commission in pursuance of the notification
No.2/80. The applicant and others Qere gsent for training in Sept.'81

and the training was over. He appeared for the examination held on

[ L.
5-6-82 and thereafter he was appointed a6 regular post of 1I8W Gr-IIIl

T S
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Presently he.is working as IOW Grade-II. The impugned seniority
list No.B/E/612/I0Ws/Vol.IV. dated 13-03-96 (“nnexure-VI) was issuey
on the basis of the direction given in 0A,962/92 decided on 20-9-95
It is stated that the name of the applicant is not shown correctly:
in the prévisional seniority list issued on 13-03-96 in accordance

with the judgement in 08,962/92 in so far as the applicant is concer

It is further stated that the applicant was not given the due

ceniority on the basis of the direction given in OA,961/92 as he waF

3

hed

not an applicant in that OA. Hence the applicant filed representatjion

dated 11-09-96 (nhnexure-V) requesting the respondents to give him
the benefit of the judgement in 0#,962/92 in fixing his seniority

in the provisicnal seniority 1list gzted 13-2-96. He also submitted

another representation for the same relief dated 30-1-27 (Annexure~T).

It is now stated that those representations are still to be disposegd

of. In the mean time the learned counsel for the applicant submits
that inspite of confirming the provisional seniority list the
respondents after going through the objections raised if any by ths

employees, the respondents are giving promotions to higher grade on

/

the basis of the provisional seniority list{.dated 13-3796. The

applicant'further submits that his junior has been promoted to the

higher grade, The said juniors appeared for the training later thagn

him in the next batch,

3, This OA is filed praying for a direction to R-1 to R-3
to revise the seniority list dated 13-3-96 following para 303(a) of
IREM R/W the judgement in OA.962/92 dated 20-09-95 snd further
direction to the resprndent No.l to 3 to refix-*zf_his seniority
by placing him in bgtween 67 and 68 in the seniority list gated

13-3-96 and promote the applicant as Junior Engineer Gr-I w.e,.f.,

8-7-26 with all consequential benefits i.,e., the date when the junjor

was promoted and posted as JE Gr-I.




4. The learned counsel for the respondents submitted that

the seniority list dated 13-3-26 {(Annexure-VI) is only_provisionét
Hence that seniority 1isﬁbefpre being made final his representatidn

may be direczed to be disposed of. -

5. In view of the above submission, the following cirection

is5 given at the admission stage itselfs-

The representation of the applicant gated 11-9-96 and

{

30-1-97 (Annexure-I and V) should bhe disposed of in accordance with

Oand - |

law,following the directionsgiven In OA,962/92 dated 20-09-95 wiﬁpi
)

a period of three months from the date of receipt of a copy of this

judgement. If his representation is going to be decided iﬁhis ¥ avoy

h

hI

then he is entitled for consequential benefits such as promot ion and

t
'

fixation of pay on par with his junior.

6. No costs.

E.S.JAI FARAMESHWAR) (R. RANGARAJAN)
N 4 q@:masn(mns.) HBMBER (ADMN, )
Dated : The 17th _Sept. 1297, [

(Dictated in the Open Court)

| P e
spr (_D ' -,égr,ﬁ
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Copyto: /f

i

1, The Chief Pg ‘sonnsl OfFficer, South Central Railuay,
Railnilayap SBCU nderabad.

2., The Chief £nginser, Open Line, Railnilayam,
South cptral Railuay, Secunderabad.,

3. The CF yef Administrative OPficer, (cy),
5 UtHCentral Railway, Railnilayam, Secunderabad.

4. 0 /copy to Mr.P.Krishne Reddy,Advocate,CAT, Hyderabad.

S.Jte copy to Mr.K.Siva Raeddy, SC for Rlys., CAT,Hyderabad.
6;Gna copy to D.R(A),CAT,Hyderabad.

r! One duplicate copy.
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Il THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENCH

AT HYDERABAD

M.A.819/98 in O.A.1212/97 Date of Order: 1}4.’7.‘?0{
BETWEEN :

S.Krishna Reddy . .Applicant.

AND

1. The Chief Personnel Officer;
5.C.Railway, Rail Hilayam;
Secunderczbad.

2. The Chief Engineer; Open Line,
Rail HWilayam, S.C.Railway;
Cecunder&abad.

3. The Chief Administrative Officer(C).
S.C.Railway.; Rail Nilayam,

Secunderabad. . .Respondents.
Counsel for the Applicant ..Mr.P.Krishna Reddy
Counsel for the Respondents ..Mr.K.5iva Reddy
CORAM :

HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMIN.)

HOM'BLE SHRI B.5.JAI PARAMESHWAR : MODMBER (JUDL.)

ORDER

Yo e opum kel e _ ' AT her!Int

)( As per Hon‘ble Shri B.5.Jai Paramesﬁdéf,Memberfﬁ})

Heard Smt.5arada for Mr.P.Krishna Reddy.:
learned counsel for the eapplicant and Mr.XK.Siva

Reddy, learned standing counsel for the respondents.

N .




2. The applicant has filed this M.A. praying for a
direction to the respondents to implement the order

dated 17.2.97 passed in OA.1212/97.

3. The direction given in the OA reads as follows:-

“The representation of the applicant
dated 11.9.956 and 30.1.97 (Annexure-I
and V) should be disposed of in
a.'cordance with law and following *he
directions given in OA.962/92 datad
70.%.95 within a period of three
menths from the date of receipf of a
cony of this judgement. If  his
representation is going to bhe deciied
in hie favour then he 'is entitled :or
consequential benefits such as
vromotion and fixation of pay on par

with his juniorv.

4, The respordents have filed thelr replv and the
applicant has filed his rejoinder. Perused the same.

5. The 02.1212/97 was decided on 17.9.%7,

6. As per‘the letter dated 25.3.%5 the select
panel for f£illing up 26 wvacanciss cf IOW Gr-I/SE(W)
was prepared by the respoﬁdents on 25.6.96. It 1is
steted by the respondents that the seleact panél was
prepared on the 55513 of the seniority to the extent
cf vacancies assessed. 2As on that day the seniority

list doated 13.3.¢6 was in force.

7. in the seniority list dated 13.3.86
(Annexure-E) the name of the aprlicant was at
51.M0.87, wvhile the names of Hd.T.Prakash aad

i}L/p4Venkataramana were at Sl.Wos. 71 and 73. On this




premise the name of the applicsnt did not figure in

the select panel dated 25.6.96.

B', - »s per the directions given im the OA the
'respondénts have revised the seniority 1list Dby the
proceedings dated 2503,98 and 11.8.93. On account of
the revisicn c¢f senioriﬁyfthe applicant is mow shown
at 351.Wo .65 and ‘H.T.Prakash andrﬁ.Venkataramana are
shown at Sl.Wo.s. 73 and 74 respectively. When the
respondents revised the seniotity list by proceedings
dated 25.3.98 and 11.8.98 they should have considered
wvhethesr the applicaﬂt could be pl.aced in the seléct
panel datéd‘ 25.6.§6 oﬁ Jthe. hasis of the revised

seniority list.

5. - The réspondents submit that the currency of
the said ponel was for ea'period of 2 years. That
means the select parel was in existence till 24.6.98.
The directions wWere given in the 22 cn 17.9.97.. The
revised seniority list was preperad on 25.3.98. When
they prepared fﬁe senibrity Clist on 25.3.38 the

select panel dated 25.6.9¢ was st. 1l iﬁ existence.
The respcndents could héve rlaced the appl#cant at an
appropriate ‘place in the seleckt panel as per his
seniority at 51.10.-5% as indicateﬁ in the revieced

seniority list dated 25.3.98.

§)




10. Iﬁ‘is not their case that the &applicant was
not qualified in the tests conducted pursuant to the
letter dated 25.8.95. They suimit that the select
pana2l was prépared on the Qasis of the seniority that
means on the basis of the senicrity 1list dated
13.6.56. When that senicrity list was revised by the
subsequent senioriﬁy list dated 25.3.93 and 11.8.98
then the respondents wers bound to revise the s=lect
panel cated 25.5.96 life of which was not expired by
then.
11. In that view of ths matter the applicant is
entitled to the consesquential benefits as ordered in
the OQA.
12. The respondents shall place the applicant at
‘ ' WL
an appropriate place on par with hkic Jjunior who was
enpanelled in the select list Jated 25.6.96; His pay
in thé cadre of I:OJW. Gr.I/(SE/W) in the scale of
pay of 8.200Q-2200/6500-120,500 éhall be  fixed

Yonekesul

roticnally con par with his Jjunior and firom

—

the datel the applicant shoulders the higher

respcnsibilities.

§)




| “ | | PP o / | ﬁ'
Ny 1st AND  1Tnd  COURT ’ %
ORY Tii.-= ‘ i : |

TYLED Y : CHECVfD 2
1. HORNZ : CrEEARED BY APFROVED BY

2 HHRE M{A) > : , | +_d q
C wnmed »////- TiE CENTRAL ADMINISTRATIVE TRISUNAL

y//// - HYDERABAD BENCH:HYDERﬁﬂAb?

THE HOM'BLE MR.IUSTICE Do, WASIR

VICE - CriglAN |

THE HIN'BLE -MAH,
MEMBER

AoriarA PRASGAD .

THE qon aLE MRJE. RANGARAJAN
mEMSER ( ADMN )

THE HON'GLE MR.B.S.JAT pAaﬂy- o
merggr ( JwoL)

ORDER :' Date, | L{’lﬁ_}_p_

\.JRD / JLDE‘“LL.\IT : - .‘
i

e it A e

mA . /?+-—ff:*3 NE PAEIETS

|

IN
0L ng, a9

T —

| E C ADM LA

TNTER I DéRECTIDNs

C.P. CLISED |

CLEs . <§? {ﬁ?*i?)

CLOSED f

DISPCSED IF WITH DIPECTIqwa

DISMISAED |

1

S15HISSED AS WITHDRAUAN

i

ORDERES/ \REJECTE

- & mmfw AlgHn
Central Administrative Tribunal

97% { DESPATCH ‘\

28 JUL 199

gemmizamd
HYDERABAD BENCH




-2a

Presently he is working as ICW Grade-I1,

. 1 {
list No.E/E/GlZ/IOWs/Vol.IV. dated 13-02-96 (“nnexure-VI) was ig“aed

on the basis of the direction given in CA,962/92 decided cn 20-9-95,
It is stat=d that the name cf the applicant is not shown correctly

in the provisional sehiority list issued on 13-03-96 irn accerdance
with the judgement in 09,962/92 in sofar as the applicant is concerned.
It is further stated that the applicant was not given the due
cenicrity on the basis of the directior given in OGA.96%7/%2 as he was
not an applicant in that OA, Hence the applicant filed representation
dated 11-09-96 (nnnexure-v) requesting the respondents tc give him
the benefit of the judgement in 04.962/92 in fixirg his seniority

in the provicicral seniority list Qated 132-2-86., He alsc submitted
ancther representation for the same relief Gated 30-1-97 (Apnexure-I).
It is now stated that those representatiors are still to be disposed
of. In the mean time the learned counsel for the applicant submits
that inspite of confirming the provisional seniority list the
responderts after going through the objecticons raised if any by the
employees’the respondents are giving promotions to hicher grade on
the bacis ¢f the provisicnal seniority liSt{‘&ateé 13-3-%€., The
applicant further submits that his junior has been promcted to the
higher grade., The said juniors appeered for the trainiag later than
hir in the next batch,

3, This CA is filed praving for a éirection to k-1 to R-3

to revise the seniority list dated 13-32296 following‘para 303(a) of
IREM R/W the judgement $n OA,962/92 Sated 20-09-95 and further
direction tc the resp ndent No.l to 3 to retix-*?f~his §eniority

by placing him in between 67 and 68 in the senicrity list gdated
13-2-926 and prowmote the applicant as Junior Enginec¢r Gr-I w.e.f.,
8-7-26 with all consequential benefits i,e., the date when the junior

vas promoted and posted as JE Gr-I.

J-
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

: HYDERABAD BENCH

AT PYDERRRAD

1 1 &3 3 ]

0.5.1212£91.

S.Krishna Reddy
Vs
1. The Chief Personnel Officer,

SC Rly, Rail Nilayam,Sec'bad.

2. The Chief Eneineer,Open Line,

Rgil Nilayam, S.C,Railway,
Sec*bad.

.. Applicant.

i

2. The Chief Administrative Cfficer(C),
SC Rly, Rail Nilavam, Sec'bad.

4, Sri H.T.Prakash

5, Sri.G.A.Khalal
6, Sri D.Venkataramana

»
.

Counsel for the applicant

Counsel for the respondents

CORAM =

——————

THE HON'BLE SHRI R.RANGARAJAN

THE HON'BLE SHRI B.S.JAI PARAMESHW:R : MEMBER (JucL,)

Respondents.

1

Mr.P.Krishna Reddy

: MEMBER (ADMN.)

!

L2l ;
ORDER -

CRAL CRDER (PER HON'BLE SHRI R.RANGARAJAN : MEMBER(ADMN.)

Heard Mr.P.Krishna Reddy, learned counsel for the |

4 Mr.K.Siva Reddy, learned counsel for the re spond;s
1 . l

applicant an

2,

the Railway Service Commission in pursuance of the notificatil
| |

No,2/80.

and the training was over.

5-6-82 and thereafter he was appointed a& regulasr post of 1
J -
J |

gh

L.

: Mr.K.S5iva Réddy,SC for Rlys.

| .
The applicant in this OA was s?lected for the post ©
Inspector of Works Grade-I1I on the basis of the selection ma%e b

l
l
|

The applicant and others were sent for training in

He appeared:for the examination %
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4, The learned counsel for the respondents stbmitted that

the seniority list dated 13-3-26 (Pnrexure-VI) is only provisional.

Hence that seniority listbefore being made finaf%his representetion

may ke direcgzed to be disposed of. .

5. In view of the above submissior, the fbllowing éirection

is given at the admissicn stace itselfi- .
\
The representation of the applicant aated 11-9-26 and

30-1-97 (Annexure-I and V) should be disposed of in accordance with
Oangh - ' :

law, followirg the directionsciven In 0A,962/92 dated 20-09-95 within
i

z period cf three months from the date of receipt of a cepy of this

judgement. If hie¢ representstion is¢ going to beﬁdecided inhis fsvour

then rhe ic eptitled for consequential benefits S?Ch as promction and

fixation of pay on par with his junior.

A No coste. ! ’

w7 _
CERTTFIED: TC BT TRUE CaTY .‘
i
. _ | 4
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candidates who were sent for treining in the first batch.

Urmier those circumstances candidates who belong to the

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCHS
AT HYDERABAD, '

M,A.No. 815 of 1998

g
in
C.A.No. 1212 of 1997.
Betwean:
s.Kshna Reddv. e+ .. Bpplicant/App licant,
Aridl @

N i

1. The Chief Personnel Cfficer,
south centiral Rallway,
Rail Nilayam,secunderabad, and others.

.+ .o PRespondents/Respondents

'~ 8

EEJOINDER AFFIDAVIT FILED ON BEHALF OF THE APPLICANT

I, S.Krishna rReddy, s/0.s5idda Reddy, aged about 38 years,
Coc sJunior Engineer, ¢o.Divisional Engineer,S.C.Rallway,

Kazipet, now having tempprarily comedown to Hyderabad

do hereby solemnly affirm and sincerelp state as fOllowsi-

-

1. I am the applicant herein and as such I am well
acquainted with the facts of the case.

2 T was selected in the selection held by the Railway

‘fgeivice comnission as Apprentice Asst. I.C,W. Basing on
the R.R.B. merit selected candidates were sent for trainim
afkex in batdh.es I was sent for tfaining in the first
batch. After the training I appeared for examination and
appointed in a regular post of IOW. Gr.IIdl.

3. in the year 1989, & seniority list of IOW Gr.IIl was

published on 7-3-89. The said seniority list was not in

accordance with the rules., The cardidates who were sent for

training in the latter batch were shown seniors to the

first batch made representation and the same was rejected,

4




1

Questicning the said order, Hyderakz Huésain.and cthers who
beicng to Ist batch and juniors to me f£iled 0.A.Nc.262/92.

) ' |' )
Pending the C,A.N0,962/92, all of them were promoted as

1
"

- ' S R
I08 Gr,IT in the year 1923, On 21-2-1994 a provisglcnal

geniority list of IOW Gr.II was publishedfku% the same is not
Cbmmunicated tc me, Basing upon the said sgnAOrity list
applicaticns wers called rfor teo £111 wp 26!pﬁsts of IOW Gr,I
On}gg_g_gs__my_name is élso.included. ?

4, Subseguently on 20_9,95, thefﬁoﬁ;blé Tribunal was
pleaséd to dis%ose off the O.A.NO.962/9gjwith the following
girections:- - i |

® 9,80, it is just and proper to eonstrue the first limb

of para 303{a) as underi- |

"Whenever the candidates selected in pursuance of

particular notification are sent for training in batches

|
by following panel position in the select list, those
who were sent in the later batch folr training have to
e placed below those who were senﬂ fer training in the

. .. .
earlier batch. Inter-se seniocrity of thos who were sent

in the same batch of training has to be determined on

.

the basis of the marks secured in éha examinational that
is held after the training." |

io.lkﬂme, the impugned order No. ?/E/slz/ICW(Vol.IV,
dt.29-4-82 of Rﬁlfis liable toc bz set aside,.The
seniority of ﬁhe app licants hexein!hés to be fixed

on the basis of the principle 1aid!down in this corder
ané accerdingly, the seniority lisé‘as on 31-1--1989
in respect of Inspector of Works Gr.III in SC Rlys
which was published on 7-~3-1989 ha% to be revised

and it later seniority lists are published, they too

. . " |
have to be acccrdingly fevised.,"




5. It is clear from the above order that the judgement
rendersd in 0.A.NO.262/92 is app licable to all the similarly
p laced person and that judgement is " a jus in rem" ,

5, 'Basing upen the directions in O,A.No.9é2/92, the

administration has mvised the seniority and published the

seniority list on 13-3-96, but the same was not comnunicated.,

7. The seniority list 4t.13.3-86, 1ig not prepéred according
to the rules or the principles laid down in the judgement,
Even though the Hyder Hussain and others, applicants in
0.A.10,962/92 are junicrs t& me, they were shown senior

to me. The administration has imp lemented only to the
persons who approached the Tribunal, but not to all similarly

situated persons.

3. I was asked to gppear for written test on 18-3-96.
On gqualifying the written test, I wag asked to attend the
viva~voce . I attended the viva.voce on 18-4.36., On 25-6-36
panel of the selected candidakes wa s published but my hame
is not included in the panel. Ag my nama is not included I
made representations and as no ©ply is re#eived I £filed
C,A.N0,1212/27 praying the Hon'ble Tribunal to dimct
the administration to revice the senioritf list dt.13-3-86
following para 303 (a) of IREM r/w the judgement in
0,A.NC,962/92, 4t.20--9==1995 and for a further directicn
to the administration to refix the seniofity with all
consequential benefits.
10. The Hon'ble Tribunal, by an order dt.17-2.97,
was pleased to digposz of the {0,A.No.1212/87 with the

following directions-

"Tn view of the above submission, the following directd

is given at the admissicon stage itselfi-

[
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(\.#he representaticn of the applicant datedsll-2-26 and

11. T submit that in view of the orders of the Honthle

par with my junior. The orders of the Hon'ble Tribunal

fhe ordef of thé Hon'ble Tribural dated:17--9~-1997 in

“in my presence on 7th day of March,

———t 4 fmmm

30-1-97 (Annexure.I and V) should be digposed of in

accordance with law and following the directions given
in O,A.N0,262/22 Jated:20-09-95 within a period of three

months “from the date of receipt cf a copy of chis judgement.
- kb
Tf his representation is going to be decided 'in his favour

then he is entitled for conseqguential bene fits such as

promction and fixation of pay on par with his junicr."

rribunal directing the respondents that 1€ my representation
ig decided in MY favour, I am entitled to conseguential

bere fits such as prometion and fixation of pay on

has become final. Hence the respondents ar bound to
follow the order. Under the above circumstances the
contentions raised in the written statement f£iled in M.A,

NC.819/1998 in O.A.No.1212/1997 gmount to gross contempt of

RV LS

' (,L""{y
O.A.NO'.1212/1997. Hence withOutr‘further xpx delay the

respondents may be directed to implement the orxders
in C,A.No.1212/1997, dated :xFxk% 17~-09--~1997 and

pass such other crder or orders in the interests of

12, If the above orders xi® mEk is not implemented the
app licant with suffer irreparable 1loss. i.e. p romotion and

paY¥ fixation.

RS -~

solemnly affirmed and signed his name

1999, at Hyderabad.

Bafol® me, e /QUM‘L Qeddy -

Deponent,

OCELe ,Hyde rabad.
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IN THE GENTRAL ADMINISTRATIVE TRIBUNAL: : HYLERABAD BENCH: 3
AT HYDERABAD. "
WL ) ¥ eR(e) R 198)

MJA,NO. ‘@16\ of 1998
in
0.A.No. 1212 of 1997,

Betwean:

S.Krishna Reddy S/0.8idda reddy,

aded about, 37 years,

Junicr Engineer,

O/0,Divisienal Engineer,

Socuth Central Railway,

Kazipet, ¢+ e+ -Applicant/Applicant.

And:

1. The Chief pPersonnel Officer,
South Central Raillway,
Rall Nilayam,Sescunde rabad,

2, The Chief Engineer, Qen Line,
Rail Nilavam,Scouth central Railway,
Secunde rahad.

3, The Chief Administrative Officer(cC),
South Central Railway,
Rail Nilayam, Secunderabad,

«» +« Respondents/Respondents.
(Other respendents are not necessary in this M.A)

BRIEF FACTS OF THE CASE:-

~(1) The applicant herein filed the 0.A. before the Hon'ble

Tribunal praying the Hon'ble Tribunal to direct the Chief

personrel Officer,South entral Railway,Secunderabad,l

the CI'liefJEngineer/Open Li ne/Secunde rabad and tha chief
Adminiétx:ati-ve Offi@rgcﬁ,SOuglq Centrmal Eailfvay,SeCunde mbad
to revise the seniority list dated:13-3.1996 followiny

para 303(a) of 'IREM-5/w judgement in O.A.No.962/92

dt .20-3-95 and further dlrnc“t them to fix the senicrity

of my cla.ent placing him in between 67 & 63 in seniority

 <list ‘dt,_'13_‘3._9'0, include his name in the panel of Junior

Enginser, Grade-I and promote him from 252696 i.e, the

date when the juﬁior Of the applicant was promoted as

Junier Engineer,Gr~I 1in scale Rs.2000~3200(RSRP) with

all consequential benefits,




Li

by the Chief DPersonnel Officer, Ssecunderabad. In the said

(2) The applicant 'submits-'that the Hon'ble Tribunal
Tribunal by an order dt,17-2-1997 was pleased to dispose

of the 0.A.No.1212/97 with the following directions-

"The represmntatlon of the appllcant dated 11-9-96

and 30-1-97 {Annexure-I and V) should be disposed

of in accordance with law and fcllowing the directions
given in O.A.:No.952/92, dateds20-09-95 within a
perz.od of thvee months from the date of recelpt of

a copy of this: Judge'nent If his representation 1is
going to be decided in his favour then he is entitled
~for consequential benefl ts such as p romotion and

fix-ation Qf pay'6n‘par with his junior,"

(3) ‘The app licant -respectfully submits that in pursuance
of the judgement deliverad by the Hon'ble Central Administratiw

Tribﬁna1; the Sehioriﬁy 1ist was published on 25-3-98

geniority list the applicant was placed at sk.No.79 and

the name of H,T.prakash is at S1.N0.80 and Mf,D,Venkataramana
is at S1.No.21. L

(4) The apol:.cant humbly sub‘m.i. that in the salectlon

el for the promotlon to the post of Insoector of Works,
Gr.I in scale Rs. 000-3200(RSRP), the app licant was declarmed
passed in the wri tten exarnlnatlon, Wthh was published

on 18-3.36 and was asked to attend viva-vooe on 18=4.3§,

But sumprisingly in the selected panel pubiishéd on 25-6-86,

the applicant name was -bmii;ted where as the names of
B.T_.Prakash_& _P.Venkatara_mana who shown at S1.Nc.23 & 25
mspectively. Exzu The applicant submit that 'basipg on
the wrong seniority xke apm¥kexmrgx his name was omitted,

while the names of his juniors were included in the panel.

(5) The applicant humbly submit that aggreived by the




selection panel xRe ampkxexrkxk he filed 0.A.No.1212/1997

and the same was disposed of with dire€tiohs to the respondents

-

to dispose of the representation &t,11-9-96 and 30-1-97.

(6) In pursuance of the judgement, the respondents were

p leased '-colrevzi.se the Seﬁiority list. Under the revised
seniority list‘ dated25-3-98, the appli_cant was ﬁlaced at
sl.No.79 where as' o, T.Prakash and D.venkata R amana were
olaced at S1,N0.90 & 91 respectively. The Hn'ble Tribﬁnai
clearly mentioned in its order in 0.A.No.1212/97 stating
that 1f the representation is going to be deci_ded in favour

#mmwx Of the applicant then he is entitled for consequential

-

benefits such as promotion and fix-ation of pay oh par
with his junior.:

(79 =ven though in the seniority list dated :25-3-98

‘the app licant was plécéd above hig juniors, hé was hot

given conseqguential benefits, The applicant is entitled

for being selected as Junior Engineer, Gr.l (ZOOO—BZOO(RSRP))
ﬁ.e.f, 25_6‘...9'6 when his junior was promoted and }-cept in the

panel.

(8) The applicant humnbly sﬁbmii; that after publishirig the
SRS EXHASERYOOKY - rewised senlority list dated:25-3-98.

he caused legal notice through his. advocate on 28-4.13598
bringing to the notice of the respondsnts to promote me as
Junior Engineer,Grade-I{ks.2000-3200( RSRP)) presently ddsignated
as S:eC:iz-i.QFl Engineer w.e.f, 25-6—96 with all consequehtial |
benefits it"hcluaing arrears of salary,incremenﬁs, fixation

of pay and seniority. No mply vwas received by the applicant

from the Railway Administration.




A
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<

(9) RELIEF SOUGHT:=-

Under the above cipcumstances the Hon;ble Tribunal
may be pleased to direct the respondents t& implement
the order of the Hon'ble Tribunal in 0,A.N611212 of 1997,
dated:17-9-1997 and further direct the méspondents to
promote the applicant as Junior Engineer, Grade_i in scale
RS . 2000-3200(RSH’),present1y des:r.gnated as Ssction Engireer
w,e. f 25-6-1996 with all consequential beneflts including

arrears of Salary,lncrements, fixing of pay etc., and

pass such other order or oxders in the interests of justice.

Verification

I, S.kriéhné Reddy, s/o.sidda Reddy, aged about 37.Yearsa
Junior Ergireer,. Office 6f Divisional Engineer,

South Centrdl Railway,Kazipet, do hereby declares that
the contents stated above am true to the best of my

knowledge, belief and infommation. I have noct

sUppressed any facts of the case,

R St
Counsel for the Applicant, T ‘

v de rabad ’ : , _
SZ,31-8-1§98. SIGNATURE OF THE APPI.ITCANT.
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= T3 CENTRAL ADMINISTRATIVE TRIBURAL : HYDERAEAD BENCH

AT HYPERREAD

[ FR AN
C.A.1212/91. : ' Dt, of [: :isiop & 17=C3-37,
S.Xrishna Reddy .. Applfcént.
i . . .
Cem ey _ ———,
5 ! -'L?'\' mr‘-‘-.’l.’l.\'-‘,*
e R
1. Tne Chief Personnel Officer, £ , %ﬁ
SC Rly, Rail Nilayam,Sec'bad. POV - ﬁ‘
: i T z
2. The Chief Engineer,Open Line, \ué-;:_ ; jjé’
o Rgil Nilayam, SJC.Railway, . ' 500 v &
A Seé¢'bad. - A RABND L£54

2, The Chief Administrative Cfficer(C},
SC Rly, Rail Nilavam,Sec'bad.

4, Sri BH,T.Prakash

5. Sri.G.A.Khalal :
6., Sri D.Venkataramana : .. Responuen.s.
Counsel for the applicant : Mr.P.Kr-shna kKec y

Counsel for the respondents Mr.X.51iva Reddy, i fOr Rlys,
CCRAN =
THE HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

THE HCN'BLE SHRI B.S.JAI FARAMiSHW.LR @ “EMBEE (JUTL.)
ok dhh
ORDER

CRzL (RDER (PER HON'BLE SHRI R,RANGARAJAN : MEMBER(ADNMK.)
Heard Mr.P.Krishna Reddy, learned counsel for the
applicant and Mr.,K,Siva Reddy, learnel counsel for the respondents,

2. .THe applicant in this OA wa: selected fcr the post of

wimprcm—s.dnapector of Works Grade-TIII on the basik of the selection made by

the Razilway Service Commi:ision in pursueance of tre notification

., /B0, The applicant and others we:e geny for training ir Sept.‘si f

and the training was over. He appear<d for tii «:aninaticrn held on

[ 2.

-’

5-6-82 and thereafter he was appointel a& regular post of 1OW Gr-III}
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~
' Fresently he 1s working as VCW Grade~-I1, The imptﬁqﬂg seniviity

1iet No.g/E/612/Iows/?ol.IV. dated 13-0°+36 (Tnnexuré-VI) was issued
op the basis of the directi.n given in 1%, 962,/32 dicided cr 7. 9-05,

It i= stated thet the name of the appli~snt is not shown correctly

‘n ;he provisional senlority list issue on 13-03-96 ir accordance . :‘

with the judgement in 07,962/92 in sofar as the applicant is concerned

Tt is further stated that the applicant was not given the due

N cenicrity on the basis of the directior'given in 0A,969/52 as he was

ii ‘ nct‘aﬁ-applicant in that OA, Hence the aspplicant f3led representationl
‘:J‘""-A . ) L] .

e éet;aiil-OQ-QG (ﬂhnexure-v) requcsting the respondents te give him

the benefit of the judgement in C4,962/92 in fixirs hic seniority

in tre provicficnal .ceniority list Aagted 13-2-03, e alece suimitted
. ) :
. ancihér representation for the same rell-f gatead 30.1-97 (Annevure-I) .}

It I+ now Stated that those rerresentati.rs gre still to be Zisposed

af. Ir the me¢an tire the ) srned counsel for -he artlicant ubmits

that inspite of confirming the provisional seniertiy list the

re srondents after going through the ob_s-ctions raised if any by the

e, S

£ LOye s}the reépondents gre givirg rranotiens to hicher grade o
Tro basié of the provisicnal sepiority list{_aatpﬁ 13=-1-9¢, The
#rpl.cart further submits that his juni,.- has béen Frometed to the
Finter grade. The sald junicrs appeared for the trainj:qg lzter thar
Pin L the next batch,
2, This CA is filed praving for s direction to %=1 to R-2
te rcvise‘tbe senjority list cdated 13-2.7% fol .oving para 3C:(.) of
t ~ ITE% R/ the judgement irn 07.262/92 éatqm %0-09-95 and further
' Zirection tc the resp ndent Jo.l to 3 te retix-kafhhis senjovivy
'HH“HMmTEW:EEZEhg him in between €67 and €8 in tro sonior;ty.list detod
13-7-9¢ and promote the applicant as Jurior Enginecr Gr-1 Wit
' 8-7-96 with all consequentisl benefits 1.e., the date when the junior
vat promcted and posted as JErGr-I.

" — N f
; J / , i .
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ce g The learned counsel for the resp-ondents submitted that .:
1 . H
& : i T
7 the zenicrity list dated 13=-2-26 (Anrexure-vi) is only provisional,
-
. ' 0 1 . .
Ty Bunce "that senfority listbefore beirg macde final his representetion L m
A . . [ . .
i . ney be Oirected to be Sisposed of. .}*
8. : In view of the above submission, the follow:ng.direction ' L
' i: ¢iwy at the admissicn stace itselfi- {‘ ',
. v "."
i : ,
The representation of the applicant Aqted $1=%9.96 a5, .
3C~-1-97 (Annexure-I and v) should be Sisp.sed of in accoerdance with
R deegd Y ' . ! :
) lav , followirg the directionsciver In CA. 941 /92 saved 20-09-9% within
& re-icd cf three morthe fron the date of recedpt of accry of tris
sudgere nt,  If his reprecentatior. {¢ goirg to te gecaded inhi: Favel
! tter te i¢ entitled fcr conseguentiel hepeTits sich et rromctiorn. &nd
fy.13¢n ¢ pay on pear with his junicr.
2 _ Ho coste. -
. ) i
yerter o8 !
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* ADVOCATES

% ' N
.. The Chief Personnel nfﬁoﬁ

South Central Railwa;, Rail Ntlayam,
, Secunde rabad,

- 20 Tha Chiaf Enginﬁer‘%ml mm,'S.C;R-lY.[ |
, Ral) Mlayan,Secundembad.

3. The Chief Administyative Cificer!C;,
5,C. Fly, ,Rall Nilayam,Secunderakud,
! i .

Undes the inst.uctions of iy client I&x‘.;-i.l‘;zisnnu si2ddy,
who is prasently working as Jiu'woma/_I/Warangal. unde r

I Sr,visional Brinesr/southy :c:undf xah"‘ T 1ssv: the
' - followdng motdce to you. .

n:.r client has filed 0 AN, i L712/97 l:afor.e the Bon'lile
mntml Mininistrative Tmmn«al,nyd%mbad Bonch at I{yda:a-
bad praying the Hon'ble Tribunal to direct the Chtef

"Personnel Officer,S.C.R1Y.,Secunderabad, the Chief
EngineeryQpen Line/Secunderal:d and the Chicf administratie.
.ve 0fftcer{C), S, C.Rly. ,52cunde rabad to revise the

- sanlortity list dt,13«3-1296 following ~<1a 303 {a) of

X REBR, pead with judoemsnt in O,A,ND,962/92 dAt,20.9.95
and further direct then to £ix the séniority of my client
placing him in becween &7 end 63 in seidosivy lis.
at.13»3.36, inglude his name 'n the pesel of junlor
engieer grade~l and pmmote [m frum 2L .5L0% f.e, e
daw when the junior cf my cl:?'.mt was pronovted as widor

engineer Gr.I (8, 20003200( RS )) w. th a.‘Ll consequan tial

benefies,

e e e "OFFICE : 3-5-899, Humavathnaga: Hyder +3ad - 500 029.
RESIDENCE - 35787, Renuka Shakthi Apts, Flit No.106, Kingkotht Basheer Bagh, Hyderabad - 50002y.
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" “to dispose off O,A.No, ;212/91 w.ith the following

»

.+ ‘of pay-on par with his juniox,®

“NO,23 and the nams o.:’-f"“i‘lr. R, "erucat:amanaiwas puklished

. In the seleghion held 0 the pyorntion to the post of
. . Znspector of Worka Gr.X(s. 000w 3230 K@) j, my cliene

.. was deqlared passed in the writta examination was

. published on 1:;:,»3..96 and tiay m;;;&‘:-;g’a. Lo atlirud
yivaevocl on 18-4.96, But urprisingly in the calected

. panel pullisha:d on 23.696 iy cliznt nane was or:ltad

B o, R P S kbt sa J—

A 7 |
| e N
The Hon'kle Trilunal by an order dt.17.9-97 was pleased

directionss.

“The rpresentation of the app].icant dateds 11m2a96
apd 30w1nd7 should ke disposed @7 i a0 pde e
with law and fcllowing <he dln:ccions given in
01?..2?!0 . 962,42 datadﬂo-‘ 85 m’. v.h:in R pe“-riod nf

throa moncna fm t:he Aetid of. Ro3int of a ccuy of
this judgemant, It}h;la mnmae*n.ation {5 going o -

th Gecided in his favous then Te de entitled i
. conpequential kenefits cvch ag ppomotion and fixatlon

Tn pursuance of the. judgement delivemed. by the Hon'kle
centrel Adninistragive Tribunal, £he senioxity list was
publiahed on 25—3-1998 by the Chief Personnel Officer,
ﬁacamde:abad “In the said aenipzity st ny ayimx
client renk Ne,79. ‘e nams of Mr,H. T.Prakash 18 rank
No.So_and Mz, D, Venkataxamana 18 rank 1:0.91.

where as ths nune of ﬂr. H, ' Praki sl was- gnown o dl.

on 12.8.96G, Th: total numha.c of vacancios were 25,

My client  pzliakly learnt: that: based on wrong senlordity hig

name was onmmdted while the names of his juniors wem
included in the panel.

i _Cont.. 3
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D KRrishna %«c@ /L ‘' R) ;236947
('75';%( . ?/) @%m&z ' '
|- TRt A DVOCATES :

med 3 e

DAte oo
Undar the revised senfority list published
L . on 25.3.1998 my client 81.ivu.79 where as the seniority

) . rank of Mr,H, T, Prakash and Mr, D,Venkate remana ranking 90

and 91, Under those clrocumetances in view of the orpder

of the Hon'ble Quntral Adninistrative Trlloonal,HMyderabad
in O,A,No,1212/27 wy client 1s enidtied for beiiy
selacted as Junior Engineer Grade~I (is,2070-3200( RSRP))

Wea,f. 25m6a38 vhen his jux”r r was proeaneed and Ept in
panel,

} Hence yed are called apen 6o gdte Loremot:) o o
my client as Junlor kngineo: GradewI (ks, 2000-3200( RSRP) )
pregently degdgnataed wa Sonion Engineer W, £, 25m5e96
with all consequential beneiits ireluding arpears of

: salary, inciements, fixaticn of pay and sendority 1.
d PR within two wecks £rom the date of recedpt cf this notice, f

in cese tho juet request of awy eclient is nct complied with | |
he has no cother altemative except tu approach che |
Hon'ble Central Aduinistrative Triku-al,. Hyderabed for

mmsaary miief and you will be heid pareonally
mq,onsj.ble for vhe xpendituse my ¢lient . Ay likely

_to incure In that behal £,

Take notlce arcordliy .y.

{1 «KRAUPNA HDLY)
' AINGCATE

etk Gy AP e nr S o YL
r

OFFICE : 3-5-899, Himayathnagar, Hyderabad - 500 029.
PEGODITNGE % >797 Renuka Shakthi Apts, Flai N0.106, Kingkothi, Basheer Bagh  tvderanad - 500029,
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BEFORE THE CENTRAL ADMINISTRA-
TEVE TRIBUNAL:AT HYLE RABAD,

M.ANG. - of 1998
in

|
0.A.No, 1212 of 1997,

petition lfor implement the
order in 0.A.NC.1212/1997

dated:17.9.1997,

¥/s.B,KRISHNA REDDY &
SMT,P/SARADA
CCUNSEL FOR THE APRLICANT/
. APPLICANT..
1
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'iF IN THE CHITRAL ADMINISTRATIVE TRIBUMAL: HYDERABAD BENH

AT HYDERABAD
MANO: 319 of 1998
I
! QA.NO0z 1212 of 1497
Betweens |

'S. Erighnd Reddy ' .. Applicamt
AND

1. The Chief Personnel Officer,
. South Central Railway
Secunderabad.

2. The Chief Engineer,
Open Line,
Bail Nil_ayam,
S'-Cu Ra.ill‘-'aV!

. Secunderzabad.
3. The Chief Administrative Officer/C, .
South Central Railway, - ,
P Secunderabad. . RQespondents’
éﬁé’\ REPLY STATEVEINT FILED ON BHEHALF OF THE RESPOLDESTS.
s

Qg}?“’ﬁ I, S.P. Dayanand, S/o Late S.B. Papaiah aged 53
years,' resident of Secunderabad, Occﬁpatior; = Government
‘}Ljflf\c‘ Servic:e, do hereby golemnly affirm and state as £o1lowsz
1. I am working as Senior Persomel. ifficer in the
Office of the respondent §o.1 and desling with the
subject matier of the case, as such well acovainted with
all the facté of the case. I am filing this counter
affidavit on behalf of the respondents-NOJ to3 as 1
have been authorised to dp so. -
: X Comtd..2

. fr =

L .y * ' . afrez
& 8 37 Ceran e LAt T
y e e
b ABSTY. PERS( ANEL Osricer . S (':“0" “®isinnel Oficgp
& C. ALY, SECUNDERABAD Py,
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' as.per the dlrectlons given in D.4.105.962/92 dt. 28.9.95

. and the reviged senmmt ligts of ¢ /"‘/u and JB/IT/U

5. With regard o consequential benefits, it is

- was issued vide let ter no.P/E/bOS/z’)w Gr.I/Vol A U\wcwﬂc c)

appllcant ig at S.‘\:o 8% The nemes of Sri HaT. Prakash

"~ The revised seniority ust of T"'I/Gr.II {Scale Rs.1t00-

22 2 Az
2. It is gubmivted that as per the Hori'ble Tribunal
Order dt. 17.9.97 in the said "3..@1.,- representations .

db. 11.9.50 & 30 1 97 of the applicant vere ke lned

were pWlighed on 25.37.9% and 11,0893 . (Annexorsc —A % B)

submitted that a notification for the selection to the

post of INW Gr.X (:E/w) Scale Rs.2000- 5&00/u5oo—10)oo

Dt . 25.8,95 for 20 vacancies (5c-L, sT-2, UR-20)
con‘ﬂimting’ of wri‘i:‘ten aﬁd viva-voce tes‘h.' Acco'rdingly
a lis it of 73 ellgmle enplovees was also clirculated

in order of senmrwt\r alan,__,w*t"l the above zlotification.
The nsme of the appllcant is at 5,260.59 in the said
eli'ribility ligt. The seniority li.sr%wgf“lm"/@r.'ﬂ
Scale Es. 1600 -2 660 (RSRP) was publi sheli vide .letter

nO.P/ﬁ/JTQ/I(}H/Gr ITr bt. t_1 2 JLI— Tf}_e nome Of‘tﬂ.e CAN/U(EAXU

and -Sri D. Venkataramaﬂa are at S.io, @ & o regpechively.

The seniority which WaS ;publishéd on 21.2.94 wvas revised

in pursuvance of Hon'ble CAT's Judgenent in D.4Ad00. 9&/’32

e

2000) was publlshed vide ZE_’/E/b12/I‘DEsz/Vol IV Db. 13.3.96.(

In the revised seniority list the name of the applicent

Cont da‘ v3

S

e

B . 1
s Moy v wifiw g
e R stawie ‘ A Y@ femruem
LSRN S W— o Semor rersenne] Qfficer
ASST. PERSONNEL OFFICEr . ' - S.C FIY . tCUnder

R C ALy, SECUNDERAB AN




_\ 1?:5.9b end attended viva~voce on 18.4.96, The panel

was at 8.N0.87 while names_of 5/8hri E;é;‘frakash|and
D. Venkataramaﬁa were at S.No. 71 & 73, The applicant
dit not represert at any time till 17.9. 90 valnst his’ ,
pbsition;in the seniority. The ponel was published(ﬁﬂﬂff”ﬂe'F)

on-25.0.90, . The. appllcant‘made ar yreoerbatzon on
'11.9;96 and 30.1,97 after completion of the selection

and publication of the panel. He has filed O.4.K0.1272/97

during Sept. 97. -

b, ~ In pursuance of the directions of the Hén'ble'

Iribunal in 0.4, 1212/97, the representations dt. 11.9.96

ahd 30.1.97 were examined and geniority‘qf-the app licant

“was reviged. Reviged seniority 1ists.fnr JE-T (W)

‘and *E—IT {W) as on 1.k. 9h were publlshed vide this.
office letter ¥o.p/E/612/T0Ws/Vol IV dated 11.8.98. ( oo oe B

The name o? the applicant is at S.Ho. 65 an . the namas

of Sri H T Prakssh and D, Venkatarsmans are at S.Ko. 73

& Th.

5. It is submitted that the applicant hed eppeared
for sélection:to the post of SE/H and vas declared as

‘qualified in the written test which was armounced on

was published 03.25.6.96 for qualified csndidates to
the extent of vacancies assessed. The selection to the‘
'poct of IOW, Grazde-L {“E/Works) in sesle Rs .2000-3200
{RSEP) /6500~10500 {RS-97) was completed during fune, 90.
The Applicant has not disputed'regarding.nis seniority

i1l the finalisation of the selection. He ha as made .

contd..b
.-/ LI B
“'ﬁ(’(nah\/ TR wfis SIEL T
S W ’ ' g a. iiffh% g
a85T, PEHSONNE[ OFFICEt enicr Fe; Sonn
% C. KLY, SECUNDERABAD - 8SC-b el Officep

\ & r‘undﬂrsbjd
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' representatlon only ou 11.9.56 and 30 .1 9? i.e ?fter
completlon of the seleotlon, He hag filed, O*i.go. 1212/07
during September, 97 s whereas the panel for the post
of INW/Gr-I ’?/Wbrks) in scale Rs.2000-7200 wag

e b o AT T

2

'published during June, 90. @t the time of the selection

i.e during 1990 no répresentation vas made by the
'appiiqant._ Furtberrit is submitted that ﬁhe’curreﬁcy
-of the panel hasralreadf expired i.e after completion

- of two yvears from the date of publishing panel i.é

25th Jﬁné, g6, 'Tﬁe seniority of the épplicaﬁt'was
- revised as pér hia repregsentation in view of this
Hon;ble'fribuﬁal”s'direetions in. J.AWT0. 1212/9T7, but
his promotion to thne post of'fﬁg/Gr-I could noﬁ be
giver, since he was not empanelled to the post of
EOW/Gr.~ as per seniority existing at that time.|f The
-only course of action avOLlable is to extend the benefit

of glVlng profonma promotion and seniority :from the
date of his Junior is promoted in.Iﬁﬁ/Gr*i a8 per the

*eﬁised seniority 1irt published on 11 .8.98 once he gets
through the fresh selection for whlcn erttev test

exam*nntlon Was held on 50 1.99 and the appljcant

attended the eﬂamlnMulon.

6.  4s per the EVC‘the post of Section Engineer ( Awex
Grade—I scale 35.2660-5200/6500-10500 ig a selection

post consisting of written exsmingtion and viva~voce test}

In the clrcumqtances, it is pr@;Uu that the

COIlt d . 5

e ' o :
. . \ - ] H
: wwdGole, e o L f‘ % arfger)
. 4.} Fw;ryﬁ S . ' 7.4 @] ﬁ:{?ar[a’:’
SSST. PERSCNNEL OFFICES ‘ , o Senior Farsennel Cfitee

& C mLy, seC -
UNDERABAD o . S.C. Ely., Securdersila

-
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f

.at Seounderab ad

) 9 T T
K Aﬂum :
ey wirhs, 'Sdrq‘:h.f

| L SR Y [
. ;Lsgr PEHSONNEL OFFiCE: "
* C. ALy, secuuosmwr )

]

”

:
)
i
‘ x
|
|
i 1
i .
1
! ;
: i
FIR r
1 . .
i
| P '

T

Hon'ble Tribunal may be pleased to di S"MSF the o

aifrra arnnas a?fa‘esrﬂ
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- S‘emor Personnel Cfficer
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?A;, ‘ SOUTH CENTRAL RATLWAY: Headguarters Office
§ . ' . ' Personnel Branch
)M. ' - ‘ -+ ~uSécunderabad:
0.p (E) 612/I0Ws/Vol.IV. , \ Dated: {l} -08-1398.

’

'C®/SC, CPM/RE/BZA, CAO/C/SC.

T .CPO/C/SC, 8 70/RE/3B4, o
l’M/vIT') /1%.S, DRM/P/SC,HYB,BZ,CTL & U‘BL
DRM/wW/ sC, HYB, BZA, GTL & UBL.

Sub: - Revised provisional senicr ity list of
Jo/I /M Scale Rs. 5500-9000 & JE /IT /07
Scale Rs. 5000-8000 (RS-97) in pursuance
to the julgements in 0.4,.N0.962/ 92
filed by Shri M.Hyder Hussain, IOW & 7
others, 0,7A.N". 254/93 filed by Sri V.
Narayana Murt”g,IOW beﬁ;re CAT/HYZ .
0.A.NOJ. 2009/2140/95 ~“-~filed by %/Sri T. 8.
Subramanyeswara Rac & G.Laxminardy ana,
IOWs bofore CAT/SBC and O.A.NO.1212/37
filed by Shri S.Krishna- Rpﬂdy,IOW -
before CAT/ HYB,

Ref:~ 1) This Office letter NO. P/E/ 612/10!1/

‘ Vol.V of 20,.11 -2,

2) This Office letter NO.2/E/612/I0Ws/ .
Gr.II dt. 21-2-94.

- £ e

In pursuance to the judgements delivered in the )
above caséds and in termsof Para 303(a) of IREM circu-
lated under S.C.NCO. 36/93, the seniority list of JE/I/
Works Grade Rs  5501-2000 P3.97) & JE/IIA Grade
Rs. 5000-8000 (R3-97) alrcady published vide this Office

; . letters cited are revised and sent herewith for circula-
. tion amongst staff concerned, - -

It may please be notified to the Staff concerned that
the revised seniority lists are provisional. Represtntations
if any received from the emnlovees cgoncorned may »nlease be
forwarded to this office befre 31-08-1928. /ny représen-
tation received  after this date will not be entertained,

A A —

P, S fbl._"‘_"-—

W 4nt’

{ .
. (— -; a -Q. K}{AIQ pu
Encl: As above. Dy.u,PO/HQfB.i_ ;
fur Chief Personnel Officer,




el -

;1 8, . The staff in the list of 'Stand by' zxe al.c

- "“‘ N, T

. R

- alerted to be in readiness to appear for the Sl

- ,..orly in the event of any refusals received Fram the
eliglble stafi on or before_0g,0, 99

Sy The se le rt on and the position thnt mqy ba;
ow51gned to-the stalf in the panel Would be provisicnal
\.m pu,a,u:t to out cole of Lm, He P. Ng. 74/9\5 filed by
il S, RhJendrmn snd 13 others against. the Judgement’
Pronounced in Q. A. Hm.d“4/59 before CA I/H”B infaveour of

~,urlfm bopalakliuhnan und o gthers.

0, Pleabe acknoWledge reCelpt.

"Encl:As above..

-

- U{Paamrwmm)
for_Chlef Personnel cwflcer.

—ICopY tos ®r. Inspuctor/59cret CelL/CPCVCVbL. He }s reeuested
- io adviss whether there are any DAR/SPE/ Vig.case
‘1 ' pe1d1nq or proposed to be initiated against the
; employers mentlioned in the enclosed Llist.

-C/- ‘Steno to uPCVLFPQ for information. .
C/m "y.JE/L&P/HQ/uu inr-Jnformdtlon.

L.



- HYB, BZA

PrNW(C(

South Céntral Reilway

Hesdquarters office,
Personael Brench, .
SecuntGerabad.,

VNQ}P/E/GOS/IOW/Gf{I/vol.V1 : ‘Dateds 25 /5/9D.
G£/0L, CGE, CBE, OTE/SC, CTS/MC, Sety.to CL/GL, CAO/C/SC,
070, Dhus (5)8C,HYB, A, UL & GIL, S Dalls/co-ord/8C, |
SR A VAL anc GIL, ALs/AFZ, ALa/KI, AIB/Kovvur, MIP(i)/MAS
CPM/RO/BAA, TRISBI/SQ, KKCI L/GOA. = T

Subs Szlection to the post of InSpecﬁor bf:Wbrks "

-gr.I, scale Hs.2000-3200 (RSRP) - 80% quota~
Civii Bngg.depte. S,
‘ | l ?l. ) ) .
1. It is proposed to hold . selection (Wristen & Vive~

voce) for formation of penel for 26 vacencies in thecategory -

.of I0W,Gr.I, seale Rs.2000-3200 (RSRP), out of which 4 are
_reServed for SC, 2 for ST and the 'balance are un-reserved.

2, The written exsmination will be held on 30.9.95{Saturday)

paper-I at 20,00hrs and paper-I1I at 14.00 hrs in Cit's office,
5th floor, Railnilaysm/SC. The employees in the enclosed
1ist should be relleved in time for appeering for the

: ,Written‘examination without. fall.

3. . The IOWs Gr.II, scale Re.1600-2660 (RSEP) who are in the

field of consider~tlon as mencioned in the enclosed list as

Annexure-A ineluding 'Stend By'. Tha “syllabus for the .

written examinetion is shclosed as dnnexure-B mey please Dbe
cirgulated amongst the staff concerned.

4. If sny of the emplOYGes mentioned in the enclosed list

._are undergoing_any-penmlty\or any DAR/SPE/Vig.cases pending

or proposed to he-initiated agalnst them, full detalls of the
cose may be advised tu this of fice immecintely. :

5. In ¢rsa, if any of the employess meationzé in the

enclosed 1list 18 un-wiliing to appesr for the abov: selection,

. g written unconcitlonal letter should be obtained %o theto
 effset and seut to this office before 08,9.95 .. - -

*
e~ AT L e L T v

6. - The =bove notification mey Slease be notified to

»11 the concernad employees inciuding those who are ol sick'l

leave/deputetion etc.by sending ths same to Their resi-

|

dentisl adiress undel Hegd,post -and thelr acknowledgement =
obtained, - - . - .

7. ' The updated SR tugsther with the confidentdal

Reports for the 1ast 3 yanrs of the congerned employees

- should be kept, resdy #nd sent to this office. through Speéial

.massengery when reguired fop. -~

- w L Y
Ll S - ‘t‘
8

R

bontd...z .

pleen v ,0“‘1!/,

E;

ist/k=




pnge=e y
N P S R
28, Y.V.Saiyanarayana TOW/ G 11 (presently"w05ilﬁé'%5,
AR - Sr.Inspector Sleeper
S : | - factory atKi
S S ‘ . , : zone)
29, D.,Rangara] - -do- CA0/C/SC
'SQ._Y.S.Sastry o ‘ ~do~ N -do-
31, V.S.Khobare o ~do- | “do- |
32, K.R.ohetty -do- . ~do- ﬁ
3%,‘A;Srin1Vasachar ' -do~ . =do-
34, C,Auruthaish - ~do- KRCIL/GOA
35, V.Jehan Mohan “do-  MIP/R/MAS
\J;q. K.V.S.Prasad do- A
~3T g,T,Prekash | -do~ .  Cau/0/3C
38. G;A.Kalal =do- . =do-
39, D.Venkataramanm _—dd— s¢ Diva,
/40, K,L,lrrasimhna Reo ~G0~ ‘ c&o/c/?c
- 4l. B, Venkateswara Rao ~do- '5C Divn
“223 T, Rav1ndr9kumar . -do- CAO0/C/B8C
4;.‘@ Arogia Das : . -do= - =GO~
44, M.Nageswara Rao -do- ‘BZA Diva.
45, V.Remachendraieh ‘dg- = . .  HYB Divm
‘*JEE;'D.V.Vijayakumar -do~ - C40/C/5C
Aiéi:fﬁ Venkataswamy goud . =do- ‘ -do- |
‘ 48. u,Vgnkat9rqmwn~iqh -dd-’ o -do-
49, P.Someswala: Rao ~do- "'RE’BZﬂ |
80, 7. Gopalakrlbhnomurthy ~do- o CE/UH/SC'
Bl ‘¥, Lakshninaiase plnah . =do- CﬁO/Q/SC
“ 52, P.Jays Gopl ~do- . GIL Diva.
83, Ja Surypnalnyqna , -3do= SC Divn. '
54, G.Visweswera Hoo ~do- c40/C/sC
‘\Fgg. G.V.V.S.Halllkar Juna Hao - ~do- aE/BZﬁ
56, M. Dakshinamurthy - ~do- - 8C Diyn.
57, N,Damodar-Reddy . _go-. ~HYBDAvO.S,
584 V. Nar syanomurthy - -do- - BZ4 Divn.
59 S brishnareudy - ' o o=do-_ §C Divn.,
. O Sha'k 11ahb00bSplleb - =do- ﬁb/BZA
61 oh.S.Praseds RAQ ' -do- BZA Dlvn.
e | eesd
| e \\ :

il e . |
- .’: M
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R Selectwon to the post of I0N/Gr.I, scale Ru.2000~
{J ' Civil Ungineering uqurtment.- |
List of eligible employess to appesr fof Writtzi tgsl.
S.To. Wame of the Qﬁﬁﬁﬁ%¥"”~‘Tﬁgggﬁflffifﬂfmfw”w”f_q_mwwq
§/81r gnation ¢« d. uj%ﬂﬂ/Uhit
1. L, 3 e ; Ly
J, 0 G ”atjaﬂ*iﬂva‘“ o thy Tow/Ge, 1T “J/” 50
23. fuJ Cket¢an -ﬂdf " ;uo~” :
3e 'P,M.Rao ST ‘der _HiB Divne..
4, ﬁ,,Na’gesﬁ,g:-'I‘a Rlao (5C).. -0~ BZA Diva. '
5 M,Md.Ismatil -do~ C40/C/5C
i-6f"A.Sivhramnkrishnan ~do= el
7, J.K,Khare ~-do~- -do~ -
8, A,Satyenarayana ~do= ~do-
9, L.MHoorthy - ~Go~ ~ '~do-
10, P.ManoRaran ~do- | . edo-
11, K.Sivarsmakrishnan f~d5w -do-
12. AL danireddy Go - STL Divn,
13, Sunil Shownlck 40~ CIT Diva,
l4J‘HnBEl9ﬁri5unan ~do- _]Céb/C/SC
15, P;frﬁﬁep 50) ~3o- gBZA_Divn.
16, P.Grnavei (3C) =Ga- UBL-Divn. ..
17, P.Remarao (5C) ~do- BZA Divh.'
18, J.liaghakiishnsiah (SC) ~do= RE/BZA
19, §.C.8anerjee (SC) _do- UBL Divn.
20, H.Babaiah Sudhskon (8C).  -~do- . HYB Divn.
21, Ch.Ksrunnksrs Rao(SC) ~Go - ~do-
: 22._Ch.PraSHnnékumar(SC) ~G0< ' RE/BZ4
' 23, ¥.:onshaiah (50) . -do-  EY3 Diva.
' ' (presentlyg working as
: .~ CIOW(Afforegtation)
; ‘ . o 'in Gr,Rs.2375-3800

,GE(QL)Office eX.
cadre post)

- Kankipati Venkateswara.RaQ(Sdi ~do- BZA Divn.
25, K. Hoonur sSakdh -do- CAO/C/SC
- 26. Yacob hhasim // ~-do~- SC divn.
27. J.u.Patricn P A L ~do-
. | e ""y«,,/'” o ' ‘ '
" o.q\“ ,0'9602
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2 . ' . P N

' o e i A o
SYLLABUS FOR SELECITON T0 THE pOST OF INSPYCTOR OF WOHKS YN
GBADE 1 IN SCalB lis.2000-‘3».,00(I{SRP) -~ CTVIL TNGINZZRING N\

3.

4.

=p

6.

. DEPARTHMENT ™

PARC-T VAL LDy 773990-—;..._ SIS VATRE LR o
2- -

Duties of I0Ws Gr.I
Preparation of ‘Plans and “stlmates
Contracts and measurements for works

‘*Execution oi works and progress report s

‘Gardens ond Plantations. Disposal of 3¥ass and ot her

~mature products. .
. Maintenance of Sanitary and Hygenic conditions in Gtation

. :Yards and Rallway colonles.

1.
2.

4.
5o

£,

7.

5.

ho.

11.

12.

f Désign of simple st ructures and,foun@ations-

Maintenance of 3tations. .
Inspection and Malntenance oﬂBuildin=s and structures

.. other than Hli@"cu.

Water supplys Drinave and OSewerage

Passenqer .amehities. | -
Official Lan -uage p01iCJ and Ruies. :

Part-11 5lw.uJ Sr e, iy 2l [z e/ Ciy r ke B0
. ‘Engineering, Stores and their accountal.-

tequisition, managemant and disposal of land -
General & wubsidiary Rules spertaining to worksv o

b

" IFW Mamual pertaining to woTKS «

suilaings and Rents. Fules regarding allbtment of Quarters,
rent statement s, hud léing cost index’ . :

. B3chedule of  dlmensions (BG Br MG or NGJ

Cate and custody of survey instruments

Storage and use of explosives. '
Basic schedule of rates.
Snecifications for works.

Payment ©of wages Act, Workuents compensation|ict,
¥inimum wages Act, Inﬂian Bailways act and Hours of -
Bmployment revuL;tions. ' .

Disoip¢inary & uppeal Rules.

,6 /"
- .t ' ‘ '
L “),/”\J 301 o

e i .
...ﬁ"w'
i
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( 62, K. Venkateswara Tao 0. \gv~q&)
i Qf‘ M, Sevye Rao
ﬁggﬁ?» M Hyder "Husseiln
" 65, R. Venkatarwmnneiah .
66, K.SubrahmaneBWar bermq "
67, K.Bapi Raju \
68.  P.5;J.Priyanadha
69, K.Stephen
0.  T.A,L.N.Prasad
71, lD Bhaskar
72, _'Harishkumaz Ph?mankar
.73, K.Mohan Reddy
74, F}Réﬁakrishna‘ﬂao
75.  S.Mppale Raju
76, Ch.Satyamurthy
77s K.Earthasafhthy
78, - Ch.Papa Roo(8C)
%Effu @E ‘
1. K Satyannrnyana
2. P,Ramulu
3w G Pmmgopal
4, ' @B Bahmakpr
: é. J.Re jkunar
6. D,Homeed
7 G.Muralikrishna
8. B, Rajendrakumar=. ;

—-—-———n—un»—-—

“'--

ToW/Gro 1T

-0~

~do-

-0~
O~

~do-
qdou
~do-

(plesently working as

-] O

!
i
)
\
j
I

‘Bz A Diva.
. SC Divno

g4 C5/OL/SC
'BZ4 Divn.
Ca0/C/5C
RE/BZ4A
-CAQ/C/SC-

| IRISET/SC.

' AIZ/HFZ

M)

Sr.InspecLor(c1vil)
, at sleeper factory
. “HFZ )
~J.O - BZ A Divn.
~do- . HYB Divn.
:"d-o.." . BZ‘A Divn.
ATE/Kovvur

_ (Presently working as

Sr. Insoector(civ1l)

—-30=
IQ‘;J/(_}I' o1l

- =do-

-0 -

TOW/CGr. IT

~do-

at PSC factory KVR)

- BzZA Divn.

. ?dO—f

SC Divn.

 i:BZ$ Divn.i

C40/C/SC
HYB Livn,
CA0/C/S5C
BZ4& Divn.
C40/C/SC
-do-—
o~ .
CE/0L/SC

W
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e . gouth dentral Railway | ;
oo  "Headguarters Cffice,
personnel'branch,
: _ Secunderabad, : '
: NO»P/EV612/30WB/Gr-on pates 21°/2/1954. :

' CE/OL/SC: CGE/BC; dp#/sc; GEAY/SC/ Dy.CE/G/SC; Ci0 R/C/SC;
Spo {Qon) /HQ/SC1 CPM/RE/B2A; DRMS () /SCHYB ;E7A,UBL & GTL;
Sr.pENs/Co-~ord/sc HYB ) BZA;UBL & GTL; CEM/RE/MAS; - .

- CpMAMEP (RP/MAS . : : .

o  Sufyw puhlishing senjority list of IOW.Gr.Ils
| . saalt foe 1600=2660( RSRP) = Olvil Engdg.
/ | depbs a8 o 16.2:94s
i ae
1. The provisional genlority list of Ingpector of
works, scale Ree 1600+2660( RERP) =zs On 1642,94 1ls sent
" herowith for oiroulation amongst staff conczned |
. {mmediately, This geniority 11lst is prepared baszd op the |
revigion of genlority,dr,Ii ptblished under this office _
letteﬁ'Nb.P/E/ZBZ/‘ e db AL 42494 in pereusnt to:the | !
judgement pronoyndad in 0,#NO394/89 befors aar/ayB. This = |
1s however provisional aubiect to the dlsposal of R.PyNOs |
74/93 £iled by 8/ehrl §¢Rajendra and 13 others (ToW,Gr.II),

2., Omissionsﬁzbrrections required to be made, if any
observed, may pledse be brought to the notice of this office
for necessalky actloh, . '

2 . The repregentations, if any £ rom staff incoonection
with assignmept of poaition in the seniprity,accompanied by
- valild materisl sup prt ih regard to thelr clzimg,may be
foryapded along wikh yout fetarks on or before 23.3:34, Any
repregentat loné rededyed ?ft.er £1,3,94 will not be enter-
1 tained., Ra‘teamntations already disposed off earlisr by this
| of fioe will not be entertal.ed afresh. '

L 4, Thig senjority list will be proyisioral and subject
to the indlusion/ink-rpolation of some more Bawes shd aleo
e s\l jegt to the judgement of the supreme court /High court/
" CAT in respect of wr trgetitionsgapplﬁaations or Appeals
" pending in Supreme nou /Hidh gourt/cAT =g the case may bes

5, Kindly adknowledge recelipt. .
! . \3\Q‘H

!

(%D ARASU RAMULY )
for chief persornel Officer.

EnC].;'f\g abo{;e‘ e
C/;py 0P /LeMy/HR/50 {7 coples cach for SO RE Smngh & SCRM Union) .

029 | .é@&“\q/

R "




S“nlO“"luV 'iist of IO‘.Js

l‘o' 2 - 73’
_®_“ouanﬁa/ ﬂ&w\ -
P.u Rao o -
S Ba3 f"ldran.f;m/ -
o 19. qo— ﬂ"a G':‘/ . 7 hat
." n.xc.Ismall G—‘tr -
2_1, deo g.wa.ramaxrlshnan. -
; 22, A,A.cuytaiﬂ /3,, -
23, J.A.'Thara.@“ -
‘A. Szt ﬂfana.l'aya‘na .« ) -

S

bhz.va. aj. R&manna ;(

—.—..—-—_-—_,—.-—

G-opaﬂ E aruthl Rao »

——u—_———-—‘-—

l“ei?%b/

bG
AL

'S¢

(Con‘td.- o)

-——--1-—--——-

HYB

n

OTL

cénafc/sc
BZA

HYB

A L]

R3/BLA

| 01.07.65

- 2 -
5e 6.
0340136 16.03.59
13.11.38  28.08.79"
17.09.59  18.05.80
96 .05.55  15.03 .80
15.,09.55% - . .80
06.12.54  18.03.80
28.12.58 15.05.80
'17.01.60  10.03.80
15.11.54 18.03.80
-~ . 18.03.80
05.07.55  18-03.80
26.07.36  1L.13.57
01.07.37  19.02.57
' 10.08.57 02.07.80
01.01.42  28-01.64
15.01.38  16.0%.62
'3p.12.37  08.08.61
 04.07.64 17.03.87 .
.04.07.48 21.06.75
L I7.09.36  19.07.61
040337 1420858
 01..08.89

-——,-_--.-.—-.-—-——.-—_-

7. 3.
- 31. 03 .92 {*30 01.92
~31,03.92  30.01.:92
- 07.05 .90 - 30.01.92
07.05.90  30.,01.92
07.05.90  30.01.92
07.05.90  30.01.92
07.05.90 - 30.01.92
07.05.90  30.01.92
"07.05 .90+ 30.01.92
07.05.90  30.01.92 .
- 07.05.90  30.01.92
31,03.92. - 30.01.92
31.03.92  30-01.92
31.03.92  30.03.32.
31.03.92  30.07.92
51.0%.92 . 30.01.92:
3le 03,92 -~30.0%L.92
31,05.92  30.01.92
. 31.0%.92 . -30,01.92
31.03.92 30.01.92
31,03.92 . 304 01.92
31,03 +92 30,01 2.
,///

—-.-.....--or—_.——_

g\aﬁr 3/_.



L L e

., / SoUH GANIRAL RAILYAY .

- . 3
Pr cvwzi.onal Senlorrby l:Lst of 10o7s Gr. II Scale Rs 1600~ 2660(BDRP) as o l. .94 -
01v11 mgmeerlng Depar tmante .
S1. L\I.nm* of ths .Jmployee. - Thether }3:r:vn/ Da'be' of Date of Date of Dk ;;t‘?F T ,- Ca
Mo« 5/shrd - - s6/8T  Unit. Birth. goroint— entry confip< . Remdrks. = -
. ' mnb . into Grade matiche- SRS
Rs.. 1600~
. | 2660. -
1. 24 B 4e 5 6 T B. e

L‘V';Pl@,_jg_}f{pa_o.g_. : —  BZA 15.01.40 - 02.11.54 01.,10 &5 - ’ B

5. G.Thangavelu.: 04 b“{;;fﬂ 0403/0/5C 18.02.56 « 19:04.79 07+ 90  30.01.92

3. Kaveri Tenkatbeswara Bao, = ) <15 JLO7.37 01.08.97 31.03.92 30.01.92

4. H.2=jeswaran airOula L~ | CAOR/C/SC 24.10.38 14.05.62  31.03.92 30,01.92

5. G.dhankaTa W%’: _  cs/on/SC 07.08-40. 16.06.63 25.05.92 30.01.92

6. ZLR.Desei. &T - T - EYA 24.09.43 13.09.63 31.03-%2 30,0192

Te (h. Padma Bao 65T - . 03.06.3% 3. T2.63 31e03-92 35.01.92

B. 3:V.femanas G - T 12.03.44 O7-F-64  51-07 52 30.01.92

e D.Ba‘lagnpa}an.& - T 15,10.41 18- 1065  31.03.92 FLO01.92

0. V.Parthasarathysel y 7 56 | 06.10.38 | 15-12.61  31.03.92 | 30.01.92
11, N.X-ishna mﬁhySw’ﬂé - cADB?c:/bc 30,0639 "‘28*03.61 _51_;03‘92' 30,0192 ’

5. G.Satyanarayena Murthy N £ 06.04.41 18.07 .60 3L.03.92 | 30- 01.92_'
V.-L.Gherian:.@ak o se 0804239 16.01.62 31.03.92 . 30,0192
V.Vidysnadha Sarmaf ‘- HYB 01,0736 06.06,64 . 31.03.92 30.03.92

15. K \chkateswara Bao, _1, - BZA : 09 08 38 o 3_!*03‘92 e )




Sepiority 1list of T0Ws Gr.Il (Contdes.)
1. o T e 4 5. 6. T T T TE. 9 e
'*_”"""""""}"{"‘ﬁ}ﬁ;_ “““““““““““““““““““““ U A .
ST, K+ 3. 582 PN G P VA OR/C/§S . 01.06.61 04.05.01 29.10.93  30.0%.92 -
}_ﬁg A.:;—_----~vg.sachar.f° O o661 04.00.61 29.10.93 30-0%52
G. 4 ovshatahs Cdx‘ R~ KRCI/GOA 21 N1.60 05.09.81  29.10.95 30,0542 S
60. v.ote lonens ‘ _ prp/a/las 25.11.57 05.00.81 29.10.93  30.01.92
’@ 7 .D.Lfdsad.e/&;?:n'jf‘;’f‘_{f-‘- LA 5%.,06,59 05.09.61 29.10,93  30.01,92
6o, Hels wrakash.’%"fﬁ{*;:-:f'lf?'\“?\""-— CA0R/G/3C  01.06.61 01.12.81  29.10.93 30,0192 -
65, G.a.z2lale 34)4/’ \\_ "o 24.07.57 04.09.81 29 10.93 ° 30.01.92
6. DV 1abammna,"*;}‘x.f‘-_‘.).. 50 - 01.12.81 29.10.93  30.01.92
o5 K.n.arasioha Radp (8.~ CaOR/C/50 25.10.49 18.0L.74 2.10.97 50.00.92
i . 0F.12.61 .
66. B.T-niatesvare Rao oK ;’ii v 80 15.06.62 04.32.81  29.10.95 30.01..92
67. T.Ravindra KumaTe. 7= CaOR/0/SC 51.06.62 01.12.81 59,10.93  30.01.92-
€5, G.hocgin Dass ¢ w(;_\'\";- " 26 .01.60 05.81  29.10,93  30.0%.92
69. H.Tegsewara Ba0 e tswm} 374 01.07.56 ©1.09.87  29.10.95 30.01,92
704 V. B.;;ac_anﬁ.ralah-*:/%h“\» @/oL/S6  12.09.58 01.12.81  25.10.93 30.01.%2
71.:D.V Vijayakumals . AR ca0R/C/SC  23.08.59 01.12.81 29.10.93 30,01.92
72. 4.Venkataswamy Goumi/ (A~  —do-  10.12.59 01.12.21 29.10.93 30.01.92
T3+ Ae "Vf:“"ata.ramanala‘d j;{ h%) ;i —do-  12.12.57 07.05.81 . 28,10.93 30,01,92
7:4. P,Som2swara Rao. Jﬂ y i #}1\\_ Ru/BZA _ 31_.05.55 | 17.09.81 | 29 10 g3 30,03,92
,:z;qu..Gooalakmshna Mf;.rthyﬂ"‘i‘).;_-/OL/SG 25.01.50  L4-041% 25.10.93 30.,01.92
= _ ey . D1.05.81_ .
6. K;iahshmlnarasalah 3‘\\]@ GAOR/C/SC 04.0%.50 01.09.81 29.10,9%  30.01. - i

l
<
<
i




T 24 3. 4,
B. 3 .B;,ner:;ee, =T SC UBL
b
I, Bc.oelah Sudhak wr., __ 3C HYB
Ch.”Zarunakara Bap &Y g¢ - -
Gh.Prasapna Kumr.S<T 'S¢ Ri/Bza
- K.3=ghaiah., 6~-3 ‘,§c ZCFTC/ECG
Kawiipati Venkatﬁswa%fa - - |
: ‘Raoc..- .80 BzA
G.C. NimjeseGe L 87 3¢
Al Buddyya. & 5 ST  BzZa
Fizza Akbar Baige~ - EYB -
G. oatyamarayana > CAOR/C/SC
« R Ecazor Sgher. i
49. Yacob Ehagim, % - 3G
BOL D.T. Joshi. ~  CAOR/T/SC
51; J.G.Fatrick. - »
@ Y.V, Satyanaraya.na.é? T AE‘/KI/ BZA
53. D.planga Raja tei (1" = ° CAOR/C/SC.
Q :».E Bankapur Gl $T . - ATF/HF
QE’ cﬂoRJb/a:

I S Sastry. 6«@/@5)

, @ V.o“\nobara G"/MUQ

5y 6.
06.06.64  11.09.89
055730
08.03.67 - 23.0%.90
01.06.68  28.0%,90
01.06.66  01.08.39
20.07.67 05,03.89
03.04.67 28.05.90
01.07.67 - 03.11.89
 04.05.66  18.04,88
- 03.13.89
317.08.36° 16.05.57
06.04.41  18.,07.60
01.07.40 . 11.0E.68
09.06.43 -.03.30.563
32.05.37° 21.02.65
24.11.40 13.05.65
05.08.62., 19.09.81
28.07.61. 04.09.81
' 01.01.65 . 22.04.91 .
10.09.61 ° 16.06.82
e . 91.09.81
23/06.61 01,09.81

4-.-.—-—-—4-.—.-—.-..,‘

I’

}30 01.® . - 4
- LN ,%4},#0 4/ .. . ,
W/f,.x B ' . ;

- Es em wm em
—"""'-----'-n.—-n--—n-_

7‘ i 8' 90
01.03.93 30.01.92
01.03.9%  30.01.92
01.03.93. 30,01,92
31.03.92  30.01.92
' 31.03.92 . 30.01.92
01.03.93".. 30.01.92
31.03.92, 30.01.92
31.03.92 D.01.92
01.03L.95 . D.o1.92 /
01.03.95 - 30.01.92 M / o k5 /
’ /&
01.0%.95° 30.01.92"
01.0%.93~ . 30.01.92
29.10.93 - 30.01.92
'29.10L95  30.01.92 :
29:310.93 30.01,92 -ﬁggé'c}s jﬁiﬂ%fpr‘ Civi
01.03;93 .30.01.92 _
29.10L93. 30.01.92' :
29.10,93" |




Dﬂnlor*uv list of IOJS Gr.

--.-—.-;--Hu——.u--—————-—ﬂ_

'96.
97.
98.
99.

100.
101.
102,
103,
104,

105,
106.
107.
108.

- 109.
. 110,
111.

J.)hdsﬂcr.
Hmflél
K. Lolicn Reddy.

R chee

la fajue.

S AP0
Ch. Satya Hurthy.

T O
J~Ll_-l -

asarathy.'
L. so/cyanarayanie
P, ol

b, Zamgopal..

§.R. Betnakar.

Je 32 TUDAT «
D.iamszd e

G. rurzli Erishne.
B.Rjendra Kumals
N.3sdhskishane

LD, Frinivasulu.

T, dcmekrishna.
X.Koszswara Raos

I.Arokyalls

i

wumar Thamankar

rrishna Rao.‘

———’--——-—'4——_-.-

BZa

II (Oon'td- ‘e )

BZ4A
4T8/Kovvur

a0

. GatR/G/SC

HYB _
caoRr/C/SC
3%s
CLOR/C/3C

—do—

-3 0-
Ck/0L/SC
CLOR/C/3C
GTL

Qu/0L/ 5C
CLOR/C/BC

- UBL

Yorking 28
Sr. Tnsnector

. 20005320§(RSRP)

30.01.52 -

- 6
5. 6. 7. 8.

— 04.21.8%  25.10.97% 2.01.92
20.10.62  27.91..83  29.10.95 30.03..92
. 15.06,61 04.,04.83 29,10.93%  30.01..30

01.06.61 18.04.83 29,10.93  30.0L.0

(@ivil) scale Es.
©1%,01.64  02.04.83 29,10.93 30,01.,92

15.06.64  02.04.83  29.10.953 30.01..92
30.01.63  02.04.83 29,10.93  30.01.92

07.08.61 31.03.83  29.10:93 30,02.92"

15.02.61 02.04.83 29,10.93  30.0%.92

13.10.62 92.04.03 25.,10.93 25.01.92

07.11.62 02.04.83  29.10.93 35.01,92

14.02.61  02.04.83 25.12.93 30.01.92

01.06.58 10.02.86 23.10.93 30.01.92

15.07.64  18.03.87 29.19.33 30.01,92

2%,11.60  16.03.87 29,10.93

9G.10.64 01.04.87 25.10.93 30.0L.92

02.07.63 16.07.84 29.10.93" 30.01.92

. 17.03.87 _ .

12.01.64 16.23.87 29.10.93  30.01.92

21.02,39 19.03.62 29 10793~ 30.01.92

04,05.37  03.03.65  29.10.93. 30 . 01 92

FARC G /_
/5V’ﬁ/j;//v;



-n....n—-.-_—-——.-._..._H-——-—_-'—-——.--—-.-“w-.n...——-....“ - P
h - 4 o e M wm R e em g

- 05 T -P-.-- uPI‘asad.

3. 4 . 5.

~  Ru/3zA 13.11.58

fieh ) 30 12.06.62

\— , CAOR/C/SC .06. 01,59
G.%.J.» Ia]llkdrgana Bﬁ%—fﬁaﬁ./BAA ﬂDu.O7-60'

81. i Jatohina Marthys JJ61(62 ) sC 15.05.60
82, WN.Dawmcdar Reddy., G ’C§#> HYB - 08.09.58
83, V.iureyana Murthy.‘% % ]—-  BZA - 03.03.50
8. 5. ishna dedy'uﬁf ,q“)_ SC - 08.05.60
85. Shalz Lahaboob Sahob 10~‘ -'?ﬁ/Bza 1 01.06.61
B6 . un.a rrasada Rao {Qli— BZA 5‘15.09.58
87. K Venliateswara t:...o'.‘E \—‘; n - 13%3.10.46
83. il satya Broo ) © ;;fb ~ 30 7 12.02.55
89, lLHyisr Hussain. uﬁﬁgi;'- C5/0L/6C  12.01.60
190, R.T: n_ataramanalah:t 35%— - B4hA T 144 06,47
'91. X. au‘“ahmaneswara na Q qAOR/O/SG' 10.04.58
9?. K. uhplgﬁgaﬁo ! ui/BZAVV 12.06.58
95 . 2,33, Prlyanad‘lJtM§6\>-‘ GAOR/G/SC 23.07.56
94. ‘X, ducphﬂn. (ﬁ Kj IRIBET/8C 16.06.59
ﬁ ~  AID/HEZ

_}3.11.62

01.05.81
24.08.73

.01.08.81

01,09.81
01..99,81

01.09.81

0L.0G.81
19.0¢.52
01.0%.351

29.09.31

~01.12.8L

04.12.81
04.12.81
01.0%,81
08.01.82

29;10.93
29.10.93

29.10,973

29 .10.93
2 ,10.93
29,10,9%
29.10.9%

29.10.93,

29 ,10.93
29.10.93
29.10.93

29.10.9%
29.10.93

29.10.33
29.10.93

29.10, 93
29.10.93
29.,10.93

e
5;/’,/7": - 9\\/

30.01 92

30.01,92

'30,01,92
30.01,92

30,0192 °

30,01,92

30.01.92 .

30.02.92
 30.01,92

30.01,92
30.01.92

30,01.92:

130.01.92

30.01L,92.

3O'Dl¢92
%50.01,92
%0.01.92

30 001092_

30.01,92

NPT

01.09.81.
01.0S.01
01,09,81
01.12.81"
04,12.81

Work ingss

Sr, Inspactor
(Civil)/EF2 in scale
Rs ,2000--3200( RSRP).

6/




_-.—.-.--—.q-.—r-n—n-p—————--.--———-'--———--—-—----—--—._.

121,
132,
,133.

bs/~

LR, D-_V..-, frus ad .

» P.Senthosh Kumar. 5q/is

&, "‘Uthul'c"h Hanumanthuy -
C, .‘3- A{‘.ﬂul‘.‘: 1. -
P.Senbosh -unar, f’ai)fé'? -
K. sembe erthy.=3%££@, -

- -' Shflo 63/ _“’i .—

Ga}!j’ -—

’T]J.n-"

.7 Ramane Rao. ¢4 °f7 -
K. 3hanu Prassd. quq) -
V.iznzlinga Raj.u.rg-_cq!ng -

D. Fegesh Babu. §afa73 -
S. vys Sai Prashd"/'f -

B. Zznoj Tumar Gupta f‘hi

K.V.Pratap R,ddy.,fgut? -
Gh.PapafRao. %@h; kN yc
8g
B.3ive Kumar. <4fiz¢ SO

Ramelu. Bhukyae - ST

D.Heaohar Pr:zsad. ] 50
(af(“cwa

7/2/%4.

— e T T

¥

30
0..0R/T/SC

-GTL

C..0R/C/ SO
UBL
CAOR/C/5C
n
BZa
C.0R/C/ 3¢
=G
C40R/C/SC
~do—

Bii -

22.13,39
21.06.,67
22,06465

D8.06.63

28.04.64

29,03.68

02,01.65
18.08.68
22.04 .60

01.06.69 .

23.07.69
01.06.65
06.06,65
16.02, 56

18,10,60

02,24.66

06,01.67

(.Qj,QC‘C\r/{:&{ ..

15.03.63
12.07.60
01.03.89
11.22.5
01.038.89
28,03.90
01,32.89
01.08.89
28.03.,90
01.05.89
01.03.39
31.03.89
Ga3,90
01.035.89
01.03.89

23.03.50

22.54.91
09.12.85

fﬁﬂydyﬂﬂﬂy:l

29.12.53

129.10.93

29.10.,93
25.12.93

129.10.,93

29.10.93
29.10,93

29,10.93

29.10.9%
26,10.93
22,10.93
29.10.53
29.19.93
29.10,93
29.10,93

-29,10,93"

29.10.9%
29.10,9%

g}#

L A ke .

s -
;
-

— -

.....___._._....r::.‘-_..-.........._-—

—

b I e .

"30.01.92
30,0192




e '.g’r‘ © wouth Coentral jjailwiy o z . \\1
r”‘f | : j L @%%%RU) -
p . . leadquarters o lice, -

Forsonned branch,
Y ol ' ' secunderiabad,
f’mo.iJ/ g7 012/ Lows/ Vél, 1V, : Date: \bi /3/Y0.
/ ) J
LHJLH/LAU Ul ULy Crwes G TMiLBE ey o Lo CLy/ Gl Bl
Ly . Cry G/ M u;\u.yu/ LG WPy Uoly Uil iy WeA) LMY 1Ly M)
UlMs’\P()J/lbU;HYH;HLMUBL & GTL; or.Ukis/co-ord/ SCiHYL; BZA;
Uul & GlLy -

Subj— O.A.No,v02/90 filed by Sri M,Hyder tussain
el 7 glhetu, O.A, Ho 204/93 Tiled Dy sri V.,
Naray ana Murthy, 10ws,Gr, 11, scale i, 14u0-
2300 }n:}np) before CAL/HYD - Hevision of
Iows/ur, 111, scule m.1400—QBQQ seniority list,

: , Hef j= 1) This oifice litgrﬂNo,P]E%61?/Ioﬁ§fV LIV,
e K_,m'gf dt,7.3,89 and dt.26,11,92, = s;ﬂ; i
t , - L~"11) This orfice letter No. B/ £/ 612/ 10ks/Gr. 11

dto‘210259,40

pursuant to the Judgementis delivered in O.A.NO.V02£92 _
and £54/¥3 by tHon'ble CAT/Hfp, the seniority. of the affected .
wopg Loyeus 1o thu seniority tist of 10w/ Gr,Ill,scalc ise 1400~
2300 (i) cited under relereincCe (itew—1) is rgvlbud and

_enc losed, Conseguent on ano Ve, “the seniority list ot IOw/ur.ll,
scfulu Seale i, 1000~ 2660 (eil) cited under reference (item—2)
above 1u ulso Luvicwd and sent horewllth ror circulotion
amohyst slarf cohccrhud,

It may please be noted and notitied the starf
concurned that the revived senierity lists are provisilonal
and subject tu the disposal ot petitions pending butole
CAT it any. ‘ ’

o ) /,‘,/

‘tncl:As above, , | ' s sy
O\ (1. PATACUNAWJ LU -
¢ s /ot Cridpk PlisOrrle e 100,
o : : | i he = "
. c/- Law Officer/8C for information in ref.to his letter
. No.Filaw cull/ ot/ 08/ U/ CinT/ v dt,1/7,12.9% anrd
e 4 PeLaw coll 648/2:}5/HQ/(_:_ﬂ‘/CJQ dt,@:a.«_vo.
P . ‘ ) : \
T L A S N
T ! : L
N NI S

L

M,‘I |- l.-.‘. ‘.;(~| {‘ ;'\\\‘L oo '-‘.Jﬂ“ ',l\-\. UL )\.h ]\‘} \




. . TR

( 222

'k i PlaiTITH,

w

o F
=
i,

2 of tha employee. Comzu- Divn/ Date of Date of Batz of entry 3l.dzze cf he smsloye=. Comiu- Diva/ Dase nf Date'of Date of entry Raw
) pity.  Uait. 3irth, Appoint- icto Gr.k,1800-fo,  s/5hr ’ 2it7. Unit. Birtn Aspoint- into Gr.k.
S/Shri . . méht. 2650(RSRP), ,-:xent. 1500—2660.

B~ CA/C/SC_1.5.61 312,81 29.10,93. 62.7.SznesW2Ta daod. o .~ RE/BTAs31.E5.55 17.9.81-23.10,93, )
- 5 : D . . W . . P y— DE T DoV

~ CE/0L/EC 25.1.50714.4,24 — —odo-——-
' - 1.9.51.—

1.3i2.81- __20-~ 54, P, 327 . : XL ZE/RTA -323,11,.53 1.9.231 - --30-- .~

=3
o~ —-doe- . 24,7,57 _ 4.9.81~ --d0---—

2D VamzataTezana, -~ .-

3
5 % = s -na Az P~ CAL/5/50_25.15.49 13.1.74 7 __jo-- _
65,£.L.arasizhna Rgo. ~ o /Ss 5.17 Pafeld ¢ do-- .

5.2 Vasuateswara Rzo.— 06« 5C_ - 15.6.62 ~4,12.81 . --do--_.
67,T.Ravindra Xuzar., eC_ CAQ/T/ES 1.6.82 - 1-12-81 e-do--

3 —

- 2.

- 12.3.62 - 1.9-31 — —-35-—

it
2
|

. =X 5.7.53 —1.9.8L — —-d0---

2050 ~2:4.3.73 ~ -~00-~ 0% w0 ‘m,-jiﬁ

L

— 3TA

5 Qe 23/BIA.- PN

58.G.ATozia Bas. — 0 -Som- £5.1.60 _-.9.81.- --do-— 52560 i - *
63 M, ¥z2geswar ¥Rao. ~ oC - BZA :’ 1;7.55 7O19.8% —-cdee- . 69‘,\'2‘:1._. .Przsadz ao. ;&.Cf.A -
?O;V.Raz.achmdraia;'z.." C_CE/0L 12.9.58 _ 1.12.81 ~=-do-——__ b mrder ¢C3/0L/3C —
71.-D.7.,Vijavalusar, ~ a:,ac,ic/r:/sré ~ 23.8.59 —1.12,81 —-do-—— - 71.4, T.9razash, — CC-CAJ/C/SC —
) fa: & ——do—  13.12.59—1.12,8F —~-do-- . 7eGaA el L.—-do—._

& —do—m— 12,.12.57_-7.92.81- ——dgen 73D, VecxaTarimaTa. L~ 30— ~750
7

-do-— oA N Ctéu"fﬁ),
', Y, W

—tda-_
e D

72,4, Yeokatas: —=do-—

79,-A,7Tan

R 3 .
2 X . daT=sizhs 2z0, oC Can/u/35C Y, P
72 X, z5ix :

1
"

5 _T7.9.80 _—-d0——

L
)
‘.
I
‘

74, P.So@ZaSwarz 2ad. — A 35/

\
Ry

RN, ¥ I

[kS]
o
)

=

£, 5,320 81 - —-— O L 3ayiriras Euozar, [ S P <082 0 1,12.87 _--do—
i an = =1 . - dnae—  Ti.LE0 . L8.81 —in—
L-de = L. - .l._g. . D=
- 57 LTLEG - L3l - —do-o
= - - T_:..'S,,SE — 1’9.31 7= d— e _:—A - - —r - =5 — !

—= = - = ~ = ~EE 12.3,58 ~ 1,312,230 S o SRERS
73 I sass#zTa dzd.. 0C Cal/0/aC - 6.1.59 _ --do-- X CAG/S/SC. 23.8,32 _.1.i2.81 -
39,307 ¥ailizeTiung Rzo OC RE/37A - 3.7.80 - 1.12.8%. — --.4‘0 e 1512 E0 - =
214_':.;‘:_'55}--; ~a }iu-r'jz?" CII'SG — 15.5.60 — -Lf}_?._e_-_ - d.o e 1o 19 =~
£2,8.5 - G ETE - 8.9.538 - 1.9.81. - - o T T

_ 33 T B7A 3.3.50 ~ 24,8,73 Vo mmEfe Beemmn
7 1‘9‘81 dao 5.7 .2 . T o0 al o P

ToaEn 3.9,80 - 1.3.8% . --dne- S TR i T T

. ns/ar e JIELTIL L Aol
C2rTy 15,81 000 1.,9.81 o/ anA S

- z - - Ll | T _
03 ETA S e B, DY S S T honliant moe T B
oC 3TA 13.10. %5 . 1.9.81 — --do--- e azs > e
FOR: 12.2.55 .. 19.9.81. --do--. oS g - T
¢ CIAlL/SC 12,1.80 . 1.9.81  --do-- sl A LT e
S [




Revision of seniority list of I10W/3r, 111, ste =.1470- 2300(453?) oubl ished pnder laeiter Ig
as per the judgsment of CAI/Z{B filed by Sri V.Nzrayana Murthy, I04/3ZA in 0,A.¥0.254/93 aI:d S5ri M, Hyder Hucsain a

PRISENT POSITION

Sl‘/v Name of the employes,

No. ) s/shri,

124./ d,T,Prakash, -~

185ec “fif’%ﬁ“é."fﬁiyf.
"126. G.A.Kalal,

127,. 0. YenkataTamana, |
128, &, Toirupathi Reddy,
12-9./'K.L.-3arasm;; B-a:e/-
139,3.—;'\731::;{31:&51:3.&& Be:m_. —

I31,7.Ravindra Kemr

132,58, 4tozta Das, —

133.¥ RBarcachanidra Redldy. @ BE2/7Z74 —

134_ M _Nozesugra Ban,

135.V.Ravachendratah
136. D.V.Vijayakumar. -

137 1 Vorikastaeorsms Mo

No,9528/32,

Cozmu-

Divn/ Date of .Date of
oity. Unit. Birth. . Appelnt-
ment,
oG /C/3C,1.6.61 ~1.12,81
.- USL -~ 1.5.59 .-1.10.81 -

OC .- CAO/C. BC

¢ sc

24,7.57 ~4.9.81 _

.o 1.12.81

¢ LB/0L/8C A,-‘-5.ll.6"0 —-7‘.,9.,81,/

CC_. CAQ/C/3C |
[ -

o

oC _ SC_
-¥

OC. Can/C/5C__

& ——do— -

6_CansC/s6
R § S, P, S

(3 N

2510 —8,18 1747

12.81/4_282/

15 6.02 ,4.12 81

16,32 rl. 12,81

£6.1.60 30,181 .

1.5.61 ~1.9.81 —

1.7.55 1.9.81 —

23,8B.59

11.12.59 4312.81

PR A ey
PR P [

3.,5.55.~ 17.9.81

Date of
Entry inte

Gr,=.140C-2300.

Sl. ®ame of the eaployee. Commu- Dive/Date

No.

1.75.82. -

A 5 22

4.3.82 —

-1,.12,82 7

an [=3 E C—
7.3,82 ~

438,82~

ILE EEL
12, 5 T2

—

30,131,832 -

=T e
i.3.82, —

1

{1

l.e.g2~

Lmemoama Lo

L .

~112.81 — 12,9.82 ~

L1282, -

.L_B-Hd"

loaz.rme, .~

o e B

st 2

R I =

_ 12,6,82 ~

125, J.GonalzsTishroa
i Yurthy.— .

126,-P,Jaya Sopl -

- 138,M, 54

127, ;. 8uryzrarayena. -

128.-¥,Darmciar Reddy.

129, _V.Narzzyzna Murthy, . ' OC BZA

130,-Shalx ¥ahatoob Saheb OC R&/Z7A4 1,5.51 _1.9.81

131, Ch.8,7rassds 2ao, -

s> Zuasssin, -

133, H. 7. Prakash
134:.31.’? :-‘a:::mr_.

tfd.to 3 *—uy
135,G.4. 24131,
136(_,D,75£}tatarai'lana.‘ -
137.8, Thirusathi keddsy,. -

Ll el e he PTG ATNE SAET,

139,3.Venzataswara Rao _
lu L

5. B/3/522/1CH/Tol, If.uv.:t.“- -

i 45 an_21,17,92.
L7 ners in 0,4,

aity. wnit, of Appoint- 2atry inia
Birth.  ment. -Gribs, 14C 5~

2300(RSR ),
Oc  RE/ 31.5.55 17.9.81 -~ _.n.._a
BZA: 7.9.82..
7C,. CB/OL/25.1.50,14,4,74 ~125.82 -
¢, 1.9.81~ 1l.9.82 .
C R3/BZ& 13.11.5% 1.9.81 - --do--
oC SC.. 12,6.562.1.9.32 - £23,3.32 ~
‘ - 1.9.82, ..
o0 BB 8.9.53 - 1.9.81-__
: 1.9.82.-

1 3.3.50 24.8.73

1.9.81 1.9.82

. 1..6.82 -
1.9.82.
15.9.73.1.9.3%1 ~ 11,5,92 -

1.9.82..

1.50 1.9.8%. 12,6,82 ~
——

C‘CSZ.'A

CC C3/CL/3C12,

1,9.32
CC-CAD/T /501 6,50 J..JF-‘_J_ .
1.12.82.-
€ UEL  1.5.59 . 1.10,81 -
1.1%.82 -

.0 CaD/m/SC24.7.57.-4.9.9L- 148,32 -

sl b Rt - e B
e -z — b i
=
rE.5h. ~
<iE.31. 14,12 32
oc s 15.5.82 4,17 -~

Date of Dntn df Reopark




1 H 4
— L , -~
/o)
. AN
X - s .
PRESENT POSITION. - - , =2 ) REVISED pOSITION.
ERASENT POSITION - SEVISED pOS [TI04 .
S81.x f 5 Tommi_ . )
jo- Yazz o thn‘_jmpl see, gittfru Divn/ Date of Date of Date of Intry "SI Name of the e=ployee, Cormu- Divn/ p 4, 02 Date of Date of Remarics.
, Js/shrr, © o UBit. Birth,  An5oint- 1nte Gr, %, 1430- -Ho, s/shriy - " nity. unit, Birgy Anooint. enm tnte -
. . ‘ .. . . X RP) . L. e MR S . e DT .
) meat. . 2300(RSR : : : , -meat. . Gr,&,1497-2300.
140../ J‘ Gonﬁlakr*- shna L 0Ck CE/QL/S£-25 1. sor_u,g 74 ~12,6.82 — 140.-T.Ravimdra Kumar, .’ oc, CAO/C/SC.1.6.62 1,12.81. .
urthy. - “1.9.81__ 1.9.82. - ' , 11232
141.X.Laxatnarazaiah, - OC-CAQ/C/8C  a.3.50 _ 1.9, 81(’12. W82 ~ 141,G.Arogta Das, — o _ -~2o-- 25,1,560 _ 30,11.21. 14,6.32 —
i 1.9.32_ o - - 20,121,322, _
142, 2, 7254 Gopi - CG-RE/374 13.11.38.1.9.81 - ]-2.6_52 7 1423 .Ramachandra Reddy, - OC ..B3/BZA .1.5.51 1.9.81 —+ 11,222 —
—_— ) 1.9.32, — ! : . i.9.32_
.léS,_;J...SuI’-yanarzyaua. — eC-8C . 12.6,82 ~1.9.81 29.8.8 ~ ‘ 143.M,¥azeswara Rao, _ "BC_BZa _ 1.7.56 1.9.81_  1.3.82 -
, i l.9.82 ' ' ) 1.9.32.
144 . G.visweswars Rao, - OG- CAD/C/SC 5.1, 59 P 1.9.81L— 12,6,82 — 144',?.Rraméchandra_{.ah.- ) & 4118 -~ 12,9.53_ 1.12.8% ~ la o on —
) - ' - 1.9.82, ' - . ; . 135,82,
125, _G.V.V, 3, Ha_lJc_;{a" Jjuna 0C BRE/BZA 8 7.80° 1.12.81_ 2 — 145.,D.v,v1-j_aya Fumar — C &A0/C/5C23.8,50 . 1,12.81 " o
) 220, o 1.1282 ' ’ '
145 M Daishlﬂa. Murthy.- C—~5T _ 15, 5,50 A..12,.81/14 12,82 _ 146.4,Yenkataswamy Goud, Lr=cdo--  10.12.59 — —_do-— __ —35-—
147. N.Damodar Zedgy,. - C =B _  g.9,54.— 1.8.,81 . 147,A Venkataramaiah € —do— 1z, 12,87 7.9.81 145,92
: . - : 7 o . ] K 1.‘9..,82-,"" L KN .‘ l::';"‘:{i?' ’ a 7.9, C{2.
. 1 - Lt .. . . "
1485V ¥arayana ¥urtay: _ e _BZA 3.3.50 24,8 73— © 1as Lam:h:amaiah — O35 4 3. 50 1.9.31 I2.5.%2 ~
— < .7 1,:9-81.,.3__9_52..,,‘ - , e T OIEET
183 Zrishna Zeddy, . . & SC - B.5.60 —3.9.81 : - 143, G..‘Tj:m Baa, L e—do—. 5.1,5y —da—— —n
' ' 1.9.82, - ’ . . —
E50. -S2ik Mahatoob Saheb- O BR/IZA 3 6,41 "1.9.8— IL6.832.—~ . iSO&,WS.Haﬂf«-_arjma Bas, C.BB/MB74 2.7.60 — 1. 13, -1 — 132,72 -
‘ . Lo.gz, - - - L2 e,
151-6a,3.Prasads Rao,. - TE7N 15.0.53 ~F—— —_dp-_ 151 M Doirshing Morihy. TS0 E.E60_° 412,37 BE N o> S
R - - . . ) . B
152.T, Vet s teswz=a Rzo, Gi:m, ;3.10.4_6 ;__d?--‘, --do-- 15?;§f§§;i5-bn1-3.eddy? _— m—sc — B, 5.60 - 1/9.s% . e
153.% Satya Aao. — € _sc 12.2.55,.-19.9.81 lg £.82 7 153,F.Venkatessmra Rao, L C_BZA 13.10,45 _ 1,9.a1 -~ g:f_i._gz —
' - o . -8.82 _— » 1.9.52,
154, M,Zyder Hussain, _ . & CB/TL/3C  12.1.50 1.9.81 1@.6.252 « 154, M,Satya Bawg, — € SC 12255 19,9.21 — Xn,3.8%5 —
e - — — -3 9,82, ] ORI




]
|
]

1

1

5

.-
ST

409-F, someswara Ra. 0C ~“"RE/Bza ,31,5,_55,17,,12','_31 i2.6 32 el 409" A, abayy Rozarie.. @ C4d,C/ 80 2.10.59-7, 12,97 _- 149,89 —

l'? 12,582 - ) 7.12.82 _—
410/.7/. Go =lakrishna C.~CE/on 30 25.1,50 “25.2,.74 ~ 1o .82~ 410-G,Ar0z14 bas, . LS S 25,1.60 30.11.21. la,5 892 —
- e.l. hy 1.9, 83 . I, 9, 82 oot ’ - . &)-11-_82/
411.Dp, Da?"-'lidhl N - ~RE/MAS 23,2 57/17 12,81 12 2 - ﬂl;el.ﬁamgchanﬂra Re.da_y.:ac,RR, it U 1-5,6“1_,—.1..9,-.,81< 115,88 — .
17. 1%32 ) ) l.9.82 "\
ﬂng I.a.cinarasaiah oC ”E/BZA, 4,3 60 _ Llo9.81_ 11 9‘682.8 - ﬂ?lﬂ.tlageswafa Rao, .- & B .- 7. 85—1,09, 81 ~=do—a__
. B [ H " e -
413, p. Jays Gopl . OC Az/mry - 13.-1'1..158'_'1,'97__83.  —=do— QIS_J;Ramachandraiah.,“ C n=. 12.9,58-23, 11l.81 _
’ " 8 13, 82
SLAR K, Bisyys, . .. __do_. 20'.?.:59/ 112,37 %2 2 4l4 D v, Vijaya Kumar, ~ @ Cac,orsc 23.8.39 28.,13;.81 --do--
.82 :
{L-a,H.Haanswara Rao ~-doem 15.7.59.+7, 312,37 2 — Ay — o— . 121 —eedgan
Eaois Sy O OC . - 15 . “81- % | 415 en.ka;:jgwamy - g . l{}.._2.59—.28.11.81. do--
ﬂﬁ-f?JfSurfaﬂarayana" <8¢ . 12562 ~1L.9.81 — -E&EL - - Mustaq Ahpeq. R ~7.12, au 14.9.82/ —
\ ’ . 9 - - ?.12,82_ _-
47, D, Suresh 5C-Bza 5, 4.57 — 1.9.81 Ll.s.82 ~ 41794..Venkataramai-ah. ~ @ da__- =12, 57_? 9*815 14,6, 82 - 1
o g -9.52 -
48~ G, Visvesyar, Rag.oC R"/BZA. 8.1.59.- 17 12,81 %29‘ - “U8.D Dyyanigng_ . SC-BRAnm 20.2,57_ 17, ~12.81 1274 28 » A2.32
$£.9.82 .
: 17,02 g
49, 6.y, V.3, Ma_'l_]_i. ﬁC(_. -——da_. 2.7.50 . i.I2.81 - 13.3 g/, ,K-“Lakshntlna?'asa,&_ AL HE/=T, 4; 4 3.6 ~ 1.g,91 L..ﬁ.i_ -
Lar jrma Bao, o LIE,EE. - ' il.o.z2 ___
“20.H. Datesnyn, Murthy, oc_sc_ ¢ 5560 - 412 _gpe . RO, Btgymg — R S 20.7_ =5 —.12.8 2 6,32
i > ' M&.a:a_f T tia to S.8 My . L1255,
— : .
_ “21el Doy Beddy, (. C3/W.. = g =5 - Lo - — L1 ¥ Nazacuyar, Bog - 15.7.59 712, ﬂﬁL_q 22
' _ . : e = . Ex:r_"_rﬂ-i' o L 7.12.88
o @,3% L‘u_rtyzoc._r—m _ =350 %B_élm . Tom— — 422,D Suresa . 8C —BZa,_ . 5 4_57_f1,.9 81 5,22
' -9, — «3.33 . . ; g, 32—~
=35 T Bed: ,;_.oc ,Sc Be8.80 _ 1987 -~ 423,6:Y1 C-HR/3Ty_ . 6.1.59 -17._1;2.31 12,65,52"
TS Beday, o e TEET . 238Visrsuar, ng, - - 5,
T 424, spaay Mahabooh @x. 12/3253 15.61._ 19,87 - 116,32 — 424,1.‘.-,?.‘:.5_}5331 fkar. —do-- 8.7.50— 1.12.81, 779 9 ap
© sahah_ Lo Jena Rao, — : ‘ J. 10,59
25,0h B.Erasaaa Raoe 0c-Bza 15-3.58 -1.3,81 _ ~=d0me — 5. M. Dyushing Murthy @ so 15,50 4o3p m e —
- “d 2. SEW
276 Ko Venkatasuar: 3pnne R5/0TAL iiiig. g l.om 1= 426,.8 -Kristna Redgy, o = .5.60  1.9,m —
1.9,89, i.3.82,
-?7??".3317;,'3 Ran, R EE.SS-—J.,S—.E;,., Sd.d.83 e, ',"e-ﬁil.ai::s‘.'ara Hag, G Ri 374, 13,10,45_ - 1.9.81 _ 11,6.92/1,9,82_
i.9.82 '
E3.0. dyder :Jssain. —~0C HYB . 12,250 17.22.81 d2.5,82 428 M.Satya Raq, — @ 8¢ 2,2,55 1.2.81~ 12.3.22/7. 9,02 .
17.32 32, —
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;?{j;" L, . . SOUTH CENTRAL RAILWAY
-  ¢KM_ ﬁ"‘ S o . - Heédquéfters Dffice,
o T " Personnel Branch:
e A - ° Becundergbad.
"Nq.P(E}éOB/TDN/Br I/vVol.V . : Dated:5.04.1996.

.

. xon
Subl ﬁelection to the post ot I0W/Gr I in scale

R&.2000~-3200(RSRFP) —~ Civil Engg. Dept.

C e

[
* : * % *
. a

' AS a result of written test held on 30. ?.95 and supple~—
mentary written test held on H0.12.Y9 and, viva-voce test held on

1. 9.5.96 by a duly constituted selection Board for the post of

_® )loyees have been selected and placed on the panel.

Inspector of Worke Grade | KRs. POLU-SZOUIRSRFP) ., the following |

- LI | AND LIS
RN CooL T ~N1L- ,
- 3 ,‘ : . ‘
' RE[L)
BLCNo. - NAME OF THE EMFLOYEE | +RESEN|. DESIGNATION -DIVISION/
I -~ 8/8HRI ' /GRADE . UNIT ~
;sz.v. CHERIAN * i oWw/I11r - - " - CAO/C/SC
2.M.Md. ismgighﬁﬂ,£> - co=DU= s S .. -po-
3.7.KJ/KHAR : -po~ - o -DO-
4. L MURTHY L -pu- - -DO- ~
US.ALMUNT REDDY .- B ~-DO~ S GTL
' &WPLPRATAP (8C) - . =bu- T BZA
7.3.RADHA KRISHNAIAH (s, "~ ~DO- o RE/BZA
8.98.6 ,BENERJEE (EC) . -Du- ' UBL
- 9VM.B.BUDHAKAR (80) - ‘ S 11n E . HYBR
- 10.GH.KARUNAKAR RAD - (SC) . - -pu- ) .. =DD~
" '11.CH.PRASANNA KUMAR (SC) ~po- . sI/MRG D
12.K.SESHAIAH (BC) L LUW/AFFORESTATION. ,
_ 12.K.VENKATESWARA RAO (8SC) 10W/11 BZA
“14.Y.V.5ATYANARAYANA _ -Du- - . =bD-
. 15.Y.5.5ASTRY’ . . +~DO- cap/C/sC
< 16.V.S.KHOBARE - ) -pu- ~DO-~
17.K.R.SHETTY . . . - =DD- . . - - —Dbo-
- 18.A.SRINIVASA CHAR ' -pu— ¢ -D0--
C19.C.AMRUTHATAH .. .=DO- KRCL/BDA
. 20.K.V.S.PRASAD . . =pu- o BZA
21.J.SURYANARAYANA .. -bO- - SC
22.N.DAMODAR REDDY —pu= ‘ HYE .

23.H.T.PRAKAGH ' ~DO~- R caDn/C/SC

.CONTD..=2




‘ The dbove panel witl
Judgment

tively before them.

The

post  of
Caral> ~ -

"The panel is prova

some more ‘ljaﬂi@& at a later da

5
t

The above ﬁanel Mag
Authority on  28.5.96.

et
P

Cmby to:

of the Supreme Court/High Lourt/CAT as the Ccase may
in respect of writ appeals/ner:

i
empanelment ot tha atove named emplovees for
I0W/1 is subject to they being

1
e.

£a

TR

s
}

be provisional and subject to the

be
riove/apnlications pending respec-
|

the

free from DAR/SFE/Vig
|

onal and subject to inclusion of

. been approved by the Competent

7

iR, FARASURAMULLD
for Chief Persormel Officer. .

CE; CGE; CE/Nj CBEj Dy.CE/G; SkN/lsy

Secy. TO CE/SC

CAD: CE'Cy BRO/W/SC.

- FA%CAD/C/SC

‘DRM(E)YSC; HYR; GTL; UBL & BZA,
DRM{WIBC: HYB; GTLj3; UBL & wse,
Sr.DEN/Co Ord/SC; HYB; GTL: URL
Sr.DA0/Co Ord/8C; HYB; BTl uwe
SF8/8C for information. He wiil
ensBring fortnightly Gazette.

n HZA, !
v BZA
please publish the panel in the

4

A

G;—CZ?/iR.PARQy

ASURAMULUD
~Fhr Chief Personnél‘foiqer.
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G ri:‘I .

Errisans

Rs.1320—2040(RSRP) e
b | .
ll Master C‘Jraftsman
1 _,.m.1400—§3oo(R5RP) S
1 1 N o
O ' : ‘
,M_isthfl (__l'iorks) s ‘Direct -rgacruitment by
’.m.1400%23@0(RSRP)- _ Lo L iploma nolders 1D
o ' 5%
1 5

| ,
25% (al1-1ine pasis
. (sel ection)

o

 1on Gr.IIT R5.1400—2300(R5RP) B
. N 1 - ---‘.

_-

1600-2660(RSRP) 5 '

0o Gr.it RSe
) (Non—Selection

' (Allj-line basis
| 80% -(*-11}.1 i;ebasis) | "'I;>ir:ect - recruitment
g " 3 ‘ 20% Y Engineering
(Selectlon) . , ,
: - G raduates.
[ S | . ? X
R : o Y
y oo i

B 1 L
IOk Gr.1 B.ZOOO—BZOO(RSRE)
. i :

‘aAll-line éasis (Non-Sel ection)
| b
375-3500 (RERP) »

Chief Inspector of'horks,'E.Z

yoTe: (1) Master craftsmans S le Rs.‘1400—2300(RSRP) are el igible
T for .consm.eratlon_ aiong «ith artisans GI- n scale
Rs, 1320-—'2040.{RSRP),__ for promotion to the post of
Mistrndorks) scale R5.1400—2300(RSRP).
140(—2300(RSRP} are el igible
1e Rs. 1406~

(2) . only Mistry(‘.w'orks;), ccale RSe
: ion to the post qf'lO*.-‘-fo.ﬁII in sca
, omotional quota .
{3) -The SY at vy of candidates for the post of cic in
~3500(RSRF) and 10a/Gr. 1T in scnle Bs.16007
rad of service (CRs &
p/E/282

2660 (RSEP) 71 ‘ _ by T
srs) and oral test in rerms of cpo/SC lgtter MO.
: SR | . gor Gengrdl managers

m/




Pty WX Qo ! B AT
o Y%M i
IN THE COURT OF THE CENTRAL *ADMINI-
uTRATIVh TRIBUNAL: HYDERA:@&rb”NCH. .
, HYDERABAD. . o Rl

, w
M.A.No. 819 - OF 1998

: N ‘
U.A.No. 1212 OF 1997

- BETWEEN:

_ $.Krishna Reddy. .. ‘Applicant.
| »  And
Union of Indis, .-

"Rep. by its C.P.O, ° .+ Respondents.
and others, :

——

REPLY STATENMENT FILED ON BEEALF
CF THE RESPCNDENTS

Filed On: &b -02-1999.,

Filed By: CCUNSEL FCR
RESPONDENTS.

M/S.K.SIVA REDDY, -

‘ ADVOCATE .
3-4-873/2,
Barkathpura,
HYDERABAD-27.
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